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N wigw (wrf) wifga sqw §, 3%
agi vfa Fwarea ¥ feat qfz g
t 1 % ag Wt frdgw s s —
Frox qfexdy e FY gFEATEY &
IR H agi 9T go WY faw Tl
fear « agt a< ara=wy Far feafq 3 2
Arox o oy sacw | faga diww
&Y siferw &Y &, a9 ag 9 & v
&z ¥ sigg ormw wfoa 7 &F
417 dagdfy AqAr § A T&T @
T ¥ f& wsdta Iear 5 sfqwa
grrr, 9% w9 aF 5 wfawma &
gfg g§ &1 saar & adf, s A
o fEa Ay sEH 5,4 wfawa 7Y
afg g€ &1 sz A gdfrer
gxd # 3 ufqua =1 afg g
% a-arq § ag o1 AT wAr
ATEAT—WTLT § 150 THo Qo
ot 5 faferas =g w1 =or ferar 4,
goaT afedy freq WY wit@ &
T A A, TEFT FIOT AT AT
fe gurd «rfuxs feafg ¥ say
gaT AT R |
T FAT ATT §F AN 97 g gy

& fe g faw WA SY J o far

B—ag 9w A9 # gwera § A7
say qw «1 s feafa g3
g |

ggar & Afi—ag  arw
fergeara & sfagre & faefl orrooft
fe st gfawr amdl & Aqer ¥
w & & fraral & 144 fafqaw o=
W Fegea fear g, fraar samer
W qw ¥ wWY qar @Y gar
QT I BT G FAA 142

T §F aray &Y 3@
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fafager za ar, ¥few areafa®
searen 144 fafegw =z gan
Searew ¥ ag qfz Feed Aqer ¥ g€,
feg e & g sl M ¥
qg IeqTET gAT § 7

& ag WY frdee wTAT SgTm—
uirseaea S1eFO9 ¥  GTO-919
TUEEE AW SYERAT F AV gHIN Wed
g1 IgH F1w gy faedr 4 Fet ¥
sivexwm gfg 5 wfawa & &8 afaw
(& '

15.04 hrs.
[MR. SPEAKER in the Chair]

MR. SPEAKER : The - hon.
Member will continue on the next
occasion. We have to take up the dis-
cussion under rule 193.

RS

15.04 hrs.

DISCUSSION ON THE STATE-

. MENT MADE BY THE MINISTER

OF HOME AFFAIRS ON 17th
APRIL, 1984 RE BURNING OF:
RAILWAY STATIONS IN PUNIJAB
AND SHOOTING OF SOME PERSONS
AT AMRITSAR

MR. SPEAKER : Now, discus-
sion under rule-193. Dr. Swamy.

DR. SUBRAMANIAM SWAMY
(Bombay North-East) : Sir, I rise to
raise a discussion on the statement
made by the Minister of Home Affairs
in the House on the 17th April, 1984,
regarding the burning of railway
stations in Punjab and the shooting of
some persons at Amritsar. Punjab to-
day is No. 1 problem in the country
because the national unity is at stake.
Poverty is not, in my opinion, as of

-now such an important problem. I~

think the crisis that is there in Punjab
is so scrious that its implications for
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the integrity of the country are so
‘profound that T think the nation’s
entire attention should be now devoted
to finding a solution. I would place
the emphasis on solution because the
posr-mortem after some time is value-
less. If & part of our country is either
put. to great ravages or is amputated
or something terrible happens, then
there is no use of a posr-mortem. So
what i8 neccssary is not faulting-finding
but esscntially to understand the
problem and for the Government to
act because it is the responsibility of
the Government to act. We, in the
Opposition, when persuaded that the
Government is acting in the right
direction, always support the Govern-
ment. But when the Goveroment is
not acting ; and is wrongly acting,
we reserve our right to oppose it and-
oppose it tooth and nail.

The present situation really
began, if there is u starting point, with
the declaration of the Dharma Yudh
on the 26th July 1981
Harchand Singh Longowal in his
speech mentioned 46 points which
were going to be the points of the
agitation. None of these points were
anti-Hindu. They were dealing with
political, economic, territorial and
some religious demands. But to-day al-
most everybody I meet fiom Punjab say
that this has now become a Hindu-Sikh
problem. The question is : why ? Why,
when something which bsgan as not
being anti-Hindu has now been percei-
ved as a communal problem? What
began also as an internal rift of the
Congress (1) has generated and gained a
momentum. Everybody knows that
there were disputes within the Congress
(I) which led to one-upmanship and in
regard to this one-upmanship, I re-
member in the catire debate of 1982
when I went through the debates 1
found much of the points made by the
speakers was that this Punjab problem
is a reflection of what is happening in-
side their Party. But then that is not
situation to-day. The situation is that
the edifice of ‘the Government in
Punjab has crumbled and with it the
moral sanction and what remains to-day
by the name Government is & cagica-

when Shri .

ture which his zarned profound scorn in
the minds of the people in Punjab and
outside and this is particularly with a
Governm=nt which was elected on the
slogan of a govearnment that works. So
I think that is a very sad commentary.

The question that I would ask of
the Minister is : how long will you
delay solution? Do you have a solution?
If you have not, then you shauld then
come and say so. Or if you have a salu®
tion, how long will you delay it'? I
do not know what is the truth. But
one Opposition Leader once told me
and told some of us — I do not hesi-
tate in quoting®* jt—

++.I do not know...

( I nterruptions)

sraTd Wit g (SwI) 0 A
fasg= Agfaams a7 T <@ § srsaw
qEIRT | (swawA)

DR. SUBRAMANIAM SWAMY :
I am not saying that [ believe it.

MR. SPEAKER : Hearsay things
should not b= said unneccessarily. They
create...

PROF. K.K. TEWARY (Buxar) :
Sir, since he has dragged the name of
the Prime Minister in the matter and
quoted some Opposition leader, there-
fore, it is incumbent upon him to
disclose the name. It is a very serious
ailegation. This cannot go un-rebutted.
The allcgation hus been levelled
against no lcss a person than the
Leader of the House and that too
through some Member who might be
sitting here.

MR. SPEAKER : He has said-
that he does not believe it.

ATl WA I} AT &
AT § Sro TYIATIA (1T H AT
Tre &7 w1 PRar ¥ e are
@ FT 47 A7AX ¥ :e: (smmerR )

*¥Not recorded,
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‘- PROF. K.K. TEWARY : Under
the rules he should either withdraw or
disclose the riame. He has to disclose
the name. ' g

- Wra™ WweTy qW . qg 99T
wedfr wrawe 1 W ¥@ 9T rafe
¢ 1 (vaamm)

MR. SPEAKER : Are you with-
drawing it 7 He has withdrawn it. I

think.

PROF K.K. TEWARY : We want
disc'osure of the name. Hz cannot with
draw since he has made the allegation.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : They cannot
compel him to give the name. 1t cannot
be cxpunged and they cannot also
compel him to give the name.

PROF. K.K. TEWARY : Since
this allegation has been inade and you
allowed it to go on the record of the
House he cannot withdraw it. He can
only disclose the name. _

MR SPEAKER : It is still under

my consideration. It has not gone on

record. . :
HTEATE WA Ry : EHAY, HIY
Fraarg ¥ fasme fifwg |
(sa=aT)
MR. SPEAKER : Do you with-
draw it 7
ATATE WA W FAT wW
atg #1 ad vgaT fEa g ?
(eaweTa)
SHRI SATYASADHAN CHAKRA-

BORTY : There is nothing derogatory
or unparliementary. It should go om

record. _
o T W (FRrenE) ¢
frggraar oC ? fazgr s wray
e e @ o

(wawwnr)

w1 O Lowo By oat’ é";"ﬁ &f;

(RIS E MG YL S,3 0

MR. SPEAKER : Bither you have
£o withdraw or tell the name. you have

DR. SUBRAMANIAM SWAMY :
Ve mnot withdrawn . y nn.l;r

mentioned this becapse the
; person
told mc is & member of thiy House.‘ho

st vty : !
ﬁﬂTmma:‘“ Frer .

(srwam)
‘-':‘!’ L3 way ’”‘"é)ﬁ&f’
(B2 . P

. U AnaTT ¥ #F sy
CwarAad? m qawwy,
 EY a1y vy w2

(vawem)

PROF. MADHU DANDAVATB
(Rajapur): The problem is very simple,
The Prime Minister is in the House
and if she says that ‘I have not said it*
then...(Inferruptions)

MR. SPEAKER : Mr. Tewary,
you have the patience to listen also.
I am telling whatever he bas said
indirectly amounts to an allegation. It
cannot go on record. This is -an
allegation,

DR. SUBRAMANIAM SWAMY :
I'said somebody told like this to me
and I also said it is not " (Inrerrupfions)

. SHR1I SONTOSH MOHAN' DEV
(Silchar) : Not somebody. You ssid”
some member of the House and’ a -
leader of the opposition. (Interruptions)

3 MR. SPEAKER : There er0
ccrtain nllal._ _ -
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DR. SUBRAMANIAM SWAMY :
I know the rules. I am tclling you
that I had quoted...
-

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR) : Sir, it
is not that simple. He cannot make
an irresponsible  ‘allegation—most
motivated irresponsible allegation—and
then allowed to gct away.

DR. SUBRAMANIAM SWAMY :
What is thc allegation ? There is no
allegation. 1 did not say that she Prime
Minister said like this. I said one
opposition leader...

(Interruptions)

PROF. N.G. RANGA (Guntur) :
" That gocs against the very fabric of
Parliamentary democracy. .

(Interruptions)

DR. SUBRAMANIAM SWAMY :
I said that one Opposition leader said
not only to me but to several persons
in this House that** and 1 wanted to
say that this was not true. =

(Interruptions)

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHTI) : Sir, I have
made no such statement to anybody,
neither to a member of Opposition nor
of my Party, nor to any non-political
person. The one thing which I have,
repeated is that the Opposition seems
to be obsessed with the elections. I am
not. I am busy doing my job. When
the time comes for elections, we shall
have the elections. But doing the job
now, dealing with the problems now
and implementing our programmes
now, that is somcthing that  has
nothing at all to do with the elcctions. -

SHRI R.L. BHATIA (Amritsar) :
Now, he must withdraw those
* allegations. )

(Interruptions)

*#*Not recorded.

SHRI P. SHIV SH.ANKAR. Do
you subscribe to this kind of spzeches ?
(Imtertuptions) That only shows how
skin-deep your concept is about Parlia-
mentary democracy. Sie, should this
type of spccch go in the proceedings 7

. (Interruptions)

PROF. N.G. RANGA : It is a
shameful way of abusing parliamentary
democracy and its privileges.

(Interruptions)

DR. SUBRAMANIAM SWAMY
Sir, I entirely accept the Prime Minis-
ter’s words and I am very happy.

(Interruptions)

SHRI SONTOSH MOHAN DEV :
Sir, you should not leave it like this.

MR. SPEAKER : That is all
right. That is algo according to
the parlinmentary practice. It is under
the rules. I must tell you that unfoun-
ded allegations like this caonot be
allowed and arc not proper. I have got
the rule here.

(Interruptions)

MR. SPEAKER : So, don’t get
agitated. Sit down.

SHRI SONTOSH MOHAN DEYV :
Sir, you shculd not leave it like this.
This is the propaganda they arc making .
all over the country. We must know
who are those lcaders. (Interruptions)

MR. SPEAKER : I have donc my
job already. Have not I ? Let me tell
you one thing. I know that unfounded
allegations should not be made on the
floor of the House. This is not & good
practicc. It is nota . parliamentary
practice. That is what I told you., We
had a meeting on this. This is the book
where the guideline has been drafted
by all the political party leaders and
we 'have evolved some rules and some
conventions which we have to follow.
1 think it is all right.

(Interruptions)
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SHRI P. SHIV SHANKAR : Sir,
does it stand part of the record or

not 7

MR, SPEAKER : Allegations can-
not be part of the record.

(Interruptions)

THE MINISTER OF  STATE 1IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY, ATOMIC
ENERGY, SPACE, ELECTRONICS
AND OCEAN DEVELOPMENT (SHRI
V. SHIVRAJ PATIL) : Sir, now this
floor of the House cannot be allowed
for insinuating things. The statement
made by Dr. Swamy is based on the
information given to himby someone
clse. Now, these kinds of things are
spread in the House and outside. This
is not solving the problem. But it will
help in aggravating the problem. So,
the House is entitled to know who is
the leader who has given the infor-
mation. (Interruptions). We would like
to know the name and the House
would like to know who is spreading
this kind of rumours.

(Interruptions)

st wirom amd (feE) -
FEqQF AEET, AL STATGT FT FIH
¥ are & quem adf qrar § A &
gy, # ag gamoarar § o=
Y N ¥ weq wg v faed) dea<
s qra €Y TE

wvaw wEtRw € AT, war
FEAT AR € ?

oft wT™ Ao I war
e gq =ré arq s §, Foresr g
A% A § o fedr dvav s fem-
fasita war, g Jvaw £ famrea &)
AT AT &4 O ATT FTRYE ?

oY fro Fversfere : arvaw wEEa,

A0 gafaw § ) 78 a9 iﬂi‘raamt )
AT g9 3o AT AN o wF fw &

4

aYT adf ®TAT | 397 IR §, war
REET 1@ ¥? OF avw wE
e % faetr 78 wzar----

(In ferruptions)

_ PROF.N. G, RANGA : what an
irresponsible type of statement this is 7

st T AR OF v
fedt @rdt 93 AT @ ot gawr
g WY & St FE PR g wwer
aFT wE §, T & qwy AvvaT g

AR WEAT © TG ATIH GrAy
#F A artd &1 faw <o gv
Faearawdl @<, SoeY wgy *af 4y 2

( wrarery))

DR. SUBRAMANIAM SWAMY :
That leader is a Member of this
House ; it is for him to stand up, see
my predicament and come to my
rescue.

SHRI SONTOSH MOHAN DEV :
Is he present in this House now ?

(Interruptions)

PR?F. K.K. TEWARY : It is-
very serious ; it is a reflection on the
opposition leaders. ... (Interruptionsy.

MR. SPEAKER : Let .them take
care of that themselves.

DR: SUBRAMANIAM SWAMY :
I thought that this piece of jinfor-
mation was of such great importance
and that I should get direct verification.
I think the Prime Minister’s reply is
completely satisfactory ; I believe her.
bundred per cent. I do not think, she
would bave said it....(Interruptions). It
is not unusual for Members on that
side. to quote X, Y and Z and make

-allegations about what the opposition
" leaders -are doing, for example, abroad

etc. It is not that it is an allegation
that I made, but I am entitled to bring
forward befors' Parliament ‘ oertain
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opinions which circulate in the country
and get direct verification....

(Imermput;m)

PROF. N.G. RANGA : This is
most irresponsible....(Interruptions).

DR. SUBRAMANIAM SWAMY :
Prof. Ranga is an old style parlia-
mentarian, I am a new style
parliamentarian; I have my own
standards.

PROF. N.G. RANGA : I have
never come across that kind of mis-
behaviour on the part of any Member
in Parliament.

DR. SUBRAMANIAM SWAMY :
It is not "a misbehaviour ; I resent
that. I wanted a confirmation,...

(Interruptions)

A man of such geasoning should
behave in this way.:..

(Interruptions)

1
SHRI SONTOSH MOHAN DEV :
This is too much ; this cannot be said.
It should be expunged from the
record....(Interruptions).

MR. SPEAKER : You have for-
gotten the seriousness of the whole
gituation. Why have you got together ?
It is to impress that there is something,
a very serious danger facing us right
now. We should act accordingly.

DR. SUBRAMANIAM SWAMY :
The subject is of great concern to me.
After all, I am not concerned with that
part of the country directly in the
sense that I am not elected from there,
but still is & part of India, and, there-
fore, I have taken it upon myself to go
to Amritsar and investigate myself as
to what is goiny on. It is not that I am
not interested in the subjcct. I think,
it is very. important that the Govern-
ment comes forward and tells us what
is the actual position. And if I hear
somecthing which is not true, which I
find is fantastic, I must bring that
before this House. .

Now; since the lasi discussion
there have been certain new cloments
in the Punjab situation, The first one
is the groas failure of intelligence
which has been made known to us
through the fact that 39 railway atations
were burnt in one night and one can
imagine what organisation must have
gone into that. It is not easy to burn a
railway station specially in these way-
off places, because there are either
villages of Louses quite mnear these
railway stations. And in fact, I was
given to understand that most railway
stations had armed personnel, either
of the CRP or BSF, or of Punjab
Police, Posted. (Interruptions)

THE' MINISTER OF HOMB
AFFAIRS (SHRI P.C. SETHI) : In
flag stations, there was no Police
personnel.

DR. SUBRAMANIAM SWAMY :
If all the 39 railway stations had no
police protzsction, thare must have
been people around there. I assume
that he is not saying that because they
are flag stations, there is no intelli-
gence work also in the neighbourhood,
This gross failurc of intelligence should
worry Govcrnment, and us also : how
could such an act take place in one
night with such systematic ekecution,
and the Government not being in the
know of it ?

The second new element is the
spread of terror which has taken place
now, from cities to villages. This is
something which is new to the Punjab
situation. It was not there before ; it
has happened in the last two months.
Here, the picture will be more scrious
if the situation becomes communalised.
Then the ratios are much more
different. The minorities become even
bigger minorities. If this tension
spreads to villages, it will become a
catastrophic situation. Barlier 'en, we
had known that it was confined to the
cities. But now we find villages also
infected. -

The third element is the migration
which has now begun to take place.
Now people in’ Kaithal and Yamuna
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N'.l.ilr etc. in Haryana say how people.

are coming across, after folding up
their business in Punjab. The migration
has startcd. For them, it i® a terrible
thing. Once they had migrated in
1947; and then now in their own
country they Bave to migrate. It is
having an effect. Imagine these people
coming and telling these stories. Some-
times these stories get told in an
inflamed manner., What effect will it
have on the rest of the country ? Will
it stop with Punjab ? Will it stop with
Haryana ? It will spread. These stories
are bound to have effect all over the

country,

In fact, some of these magazines
have sent their correspondents and
interviewed people. There are poignant
stories about pecople 'who voluntarily
vacated during the 1984 Kashmir war,
during the 1965 Indo-Pakistan war,
and during the 1971 Bangladesh war.
They told the correspondents now that
at that time, they had voluntarily
vacated, knowing full wszll that the
country would be victorious and that
they would be coming back to their
villages. But today they say they are
going unwillingly, and that they have a
fecling that they will not be coming
back. This is the most tragic
commentary on the situation which
exists today.

The fourth clement is the
economic disaster, which Punjab is
now beginning to face. The Sikh
farmer and the Hindu trader and also
the migrant bhaiya who comes from
U.P. and Bihar together form an
economic wunit, i.e. one cannot be
without the other. The bhaiya labour
comes from U.P. and Bibar. (Imterrup-
tions) They look like me; just like me.
They are not coming to Punjab any
more. There has bzen a very sharp drop
in the migration of this seasonal labour
which comes for harvesting. The
Hindu trader who gives finance and
‘80 on in advance to the Sikh farmer
is also pulling out. What will it do to

Punjab, and to the country ? After all, .

Punjab is the granary of the country,
in terms of what it supplies.
1]

In fact, my own information is
that in the last few months, the
situation in Punjab has rapidly moved
into the hands of the extremists; and
the -Government is dithering in the
situation. What is it that they have in
mind ? Do they have a solution.? I my-?
self feel there is a solution, but the time
is running out. I suppose, from what I
have heard, that-there is not more
than one more month before the .
situation really gets out of hand. What
we are seeing inside the Golden
Temple indicates that; what we see in
terms of killinggs which- take place
every day indicates that—today im
Chandigarh it was there, and we saw
this report. Yesterday ‘it was some-
where else; then it was in Amritsar.
Then an MP was killed in his own
house, and somebody was killed in
Delhi in broad day-light. The situation
every day we are seeing. But according
to those who are knowledgeable obser-
vers—they tell me—the Government
has got one month, And after that, -
there will be, in fact, a rebel Govern-

‘ment in Punjab. I do not know what

is behind all this. But a solution has

to be found and there is a solution. X
do pot know what is in their mind,
because paradoxically the government
is very ready to yield on religious
demands, but on political, ecoaomic
and territorial demands, they seem to
be dithering all the time. For instance,
on the reglious demands about Guru
Bani and the all India Gurdwara and
80 on, they conceded unilaterally. But
on the question of Chandigarh, on the
question of river water, on many other
related economic issues, on the
territorial question, dithering is going
on. We do not know exactly what they
have in mind. But when it came to
Article 25, the Government was very i
quick in acting. I have my views on wha?
should have been done. on Article 25
presently. But here by Government’s
own admission, it says, they have not
received any formal communication
from the Akali Dal in regard to Article
28 before 18th March 1984, This
issue had not been discussed in any of
the earlier talks nor did it figure in
the” list of demands. QGovernment
agreed to it. What I feel about Articlg
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25 1say in a minute, but 1 do feel
that the readiness of the Government

to yield in religious demands and '

dithering and reluctance on the other
demands leaves me greatly puzzled,
Even on the religious demands, the
question is you announce it but you
do not implement.

When 1 last went to Golden
Temple, they said, these people
promised us Guru Bani, but there was
no arrangement made for it. Why was
it not implemented ? They said, ‘“They
would implement it.”’> Now on Article
25 also, there is a feeling that there is
a back tracking. I do not know
whether there is a back tracking or
not; but this is for the Minister to tell
- us, but there is a feceling that there is
a back tracking.

A question arises that if they
want to negotiate, thcy must know
with whom to negotiate, Mr. Longowal
is considered the moderate. 1 also
know him to be a very ressonable
person. But one day il they ncgotiate
with him, the next day thcy declare
that he has cngaged in  seditious
activities and they say that they will
prosecute him for it; and yet on
another day, said that they had made
only an announcement but they had
not gone through the proccdure. If
you have a case against a person and
charge him with seditious activities,
how can you negotiate with him ?
That means you do not wanl to
pegotiate with him. This would bea
logical corollary. With whom do they
want to negotiate ? You have put
Tohra, Badal and other people in Jail.
‘When you have put them in Jail, they
will pot negotiate with you. Then
with whom do you want to negotiate ?
This is something which the Govern-
ment must answer. About sedition,
Longowal himself said that he thought
that this was a joke. But most people
in Punjab feel that this is political
because they pointed out to him about
this. Once one of their party.man, **
who is now th't administrator of the
Punjab State Electricity Board, had

[

**Not recorded,

handled Rs. 200 crores worth, in 1978, .
he had burnt the Indian Hational Flag.

) MR. SPEAKER : Please, plecasc,
again you are rveferring to a person

who is not present. It may lead to
falsehood.

DR. SUBRAMANIAM SWAMY :
Is it a false thing ?

MR. SPEAKER : Yes. Please do
not do it.

DR. SUBRAMANIAM SWAMY :
He burnt the flag.

MR. SPEAKER : You do not
know, because I was there at that
time.

(Interruptions)

DR. SUBRAMANIAM SWAMY :
Did he not burn the flug ?

MR. SPEAKER : Please do not

do it, because you do not know about
it.

DR. SUBRAMANIAM SWAMY .
There is no question of knowing it.

MR. SPEAKER : Information can
be wrong.

DR. SUBRAMANIAM SWAMY :
I have to go on the basis of what I
have been informed by the people
whom I trust. I want to know what is
the truth ? Where do I find out the
truth 7

MR. SPEAKER : Not like this.
You cannot go on the basis of all and
sundry, a few Sikhs herr or a few
Sikhs there. (Iaterruptions)

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR) : Parli- -
ment is not the forum for this.

DR. SUBRAMANIAM SWAMY :
That is the only place where you are
committed to tell the truth; elsewhere

I cannot catch you. You may not tell

the truth. This is the only place
where you can tell the truth. :
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THE MINISTER OF PARLIA-

MENTARY AFFAIRS, SPORTS AND
WORHKS AND HOUSING (SHRI
BUTA SINGH) : He cannot authenti-
cate it, Hc¢ cannot level a charge
against a person who is not present
here to d=fend himself.

~ MR. SPEAKER : Pleasc do not
do it.

SHRI BUTA SINGH : He is not
prescnt here in this House,

DR. SUBRAMANIAM SWAMY :
Did he not burn the flag ?

MR. SPEAKER : No, no.
SHRI BUTA SINGH : You must

authenticate before you make a charge

against a person.

SHRI G. S. REDDI Miryalguda) :
Let him give 8 notice of a question.

(Interruptions)

DR. SUBRAMANIAM SWAMY :
Did he not burn the flag ?

MR. SPEAKER : He could have
got information not like this.

(Interruptions)

DR. SUBRAMANIAM SWAMY :
1 can always even say that he is
reported to have burnt the flag; you
cannot say that I cannot say that.
These are some of the things that
are going on in Pquab_.

AT WA W : "AEAIT
WEEG AT qEN KA §IT §IT &
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I

Ao WYY : ATT IAFT AIH

A8 ¥ wHA St gEw #  Aorg A

()

DR. SUBRAMANIAM SWAMY :
These are scme of the things which

are being said in Pupjab, that the
Government is engaged in, favouritism.
So I am bringing it to your notice.
The fact of the matter is “that the
Punjab situation is getting worse. We
must know, why ? That is the feeling
in the minds of the Sikh people there.

* off Twfag ay (@A) : &
fadga war wrgar g fv ag i
gy e ety fasg A fae g,
IAFT X qIE F E WY qvAE

TEF FT FHATZ |

DR. SUBRAMANIAM SWAMY :
If Mr. Buta Singh can tell me that **
did not burn thz. National Flag, I will
take his word. (Imterruptions)

MR. SPEAKER : He did not. [
cannot tell you here. But if you had
asked me in the Chamber I would have
told you. I was the Leader of the
Opposition at that time..

DR. SUBRAMANIAM SWAMY :
You can tell me now. I will take
your word because I get it on a good
authority.

MR. SPEAKER : I am on record
in the Punjab Legislative Assembly on
this very subject. I am not going to
allow names to be recorded. No names
are to be recorded.

DR. SUBRAMANIAM SWAMY :
The. Government agreed to make
clarifications on Article 25, Article
25 does not by itself say anything
about the Sikhs being part of the
Hindu religion, but the explapnation .
makes out that, in fact, as far the
institutions being thrown open, Hindus
means Sikhs, Jains, and Hindus, , etc.
So, this is something which they have
objected to and from what Mr. Sethi,
the Home Minister let loose, it appears
that they have also asked for a separato
personal law. What Mr. Sethi did not
tell us, is that Mr. Longowal has said
that, “If have you a uniform civil code
in the country, then I will not ask for

**Not recorded.
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a separate civil law. But if you give
it to one community, one religious
community, then we have a right to
ask for it.”” This, Mr. Sethi did not
tell the House and he knew that Mr.
Longowal is of this view.

So, here is a question of an
entirely different picture being put
forward before us; that here is Mr.
Longowal who says, ““You either treat
us on par with all religious groups,
by having a -uniform civil code, or
you give it to everybody who asks
for it.”

Now, I may say, that not only
Sikhs have asked for a separate
personal law, but I have seén state-
ments of people of Jain religion also
and some Buddhist leaders also, in
this regard. This is somecthing which
the Government should makec clear.
Now, it is for the country also, to
seriously think now, whether in
termé of keeping ths country
together, when you are going to allow
this multiplicity of laws. In fact, Mr.
Longowal’s comments should be taken
as a national debate con this question.
I do not think that in ths context in
which Mr. Longowal has made this
demand, this is an unrcasonable
demand, and thercfore to the extent
that the Government accept it, that
is fair enough. Therc is also some.

{Interruptions)**

DR. SUBRAMANIAM SWAMY :
It is for you to debate. I am saying
that Mr. Longowal has said that if you
have a uniform personal law, then...

(Interruptions)**

DR. SUBRAMANIAM SWAMY :
He has said also. (Interruprions)** He
did not say “Abolish it”’. He has said
about a uniform civil law. (Interrup-
tions)**

MR. SPEAKER : Not allowed.
They are specaking without my
permission. It does not form part of
record.

**Not recorded.

DR. SUBRAMANIAM SWAMY :
I need not say that you should have a
uniform civil code. But I say that
there is a powerful logic in what Mr.
Longowal, says that if you give it to
one religious group, you cannot deny
it to other religious groups if they ask
for it.

(Interruptions)

I have got this confirmed from
Mr. Longowal himself that he is of the
opinion that either there should be a
uniform civil code or the Sikh religion
should also be given this right.

(Interruptions)

Coming to thc question of solu-
tions, first of all, I would like to say
that in the present context it would be
entirely unwisc and foolish if the
Government enters the Golden Temple
as demanded by some people. It will
make the situation in Punjab irretriev-
able as of now. In fact, the rumours are
greatly afloat in Punjab that the Govern-
ment is secretly planning to do some-
thing like that. I am saying that this
is a rumour. I am not saying that this
is true or I have heard it from any
opposition leader—Mr. Longowal or
anybody. Iam only asking you why
you should spread rumours.

(Interruptions)

ft weftew wet . RuE o
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T WIET 5T 915 FA 7 T F
ag difafessr ara ag & o® Mde
feqama & I & atal
DR. SUBRAMANIAM SWAMY':
If my name is tagged with Mr. Bagri,

that does not mean than he can speak
along with me also.

MR. SPEAKER : You ar: sitting
on the same bench !
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DR. SUBXAMANIAM SWAMY :
What is the solution 7 First of all, let
us recognise that the psople of Punjab,
particularly the Sikh community are
emotional people, who have a fecling
of grievance. They have a felling that
they have to struggle for everything.
This may be right or wrong, but this is
-there. When you have got to approach
a solution, you have got to take all
this into account. They fecl that for
getting their linguistic State they have
to struggle more than others. They
feel that despite the fact that they
produce so much for the granary of the
country, they have to fight for the
water. They feel that Chandigarh
could have been given to them as
Madras city with 60 per cent Telugu
speaking people, was given to Madras
State, Tamil Nadu, (Interruptions)
Therefore, this grievance is there......
(Interruptions).

MR. SPEAKER : Yes, you carry
on.

SHRI G.M. BANATWALLA
(Ponnani) : You arc asking him to
carry on, ask him to conclude.

DR. SUBRAMANIAM SWAMY :
I cannot appease Mr. Banatwalla, so
naturally he is unhappy......

" (Interruptions)

SHRI NIHAL SINGH (Chan-
dauli) : Who is happy with, you ?

DR. SUBRAMANIAM SWAMY :
Well, you are also unhappy, the whole
House is unhappy......(Inferruptions).

Therefore, I say that is something
on which the Government will have to
build confildence and for that there are
certain things which they should have
done. For cxample, on the 3rd April
there was a big shoot-out in which
cight Sikhs died in Amritsar. There
should have been a judicial enquiry.
They asked forit. When we asked
for a judicial enquiry in Patiala that
was accepted, the same way, this should
also have been accepted. But the
Government did not accepted it. This
created a very bad feeling. So, I say
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that there must be confidences
building in which the Government
should appear to be action fairly.
Whether the Government acts fairly
or not is not that important as to
appear to be acting fairly, aad here
is something where the Government
missed the bus, Similarly, when we
ask Parliament quecstions, the Govern-
ment avoids telling us certain ‘things.
Mr. Scthi tells us something but when

" it comes to an Unstarred question, we

get different sort of information.
Government have consistently refused
to give a White' Paper on the Punjab
situation and table all the correspon-
dence. Why, I do not understand. If
you waant our support, you must “tell
us what the facts are.

Similarly, on the question of arms
inside the Golden Temple, the
Government is on record to say that
to some extent the arms are permitted.
The question is how much of the arms
are not permitted. Government has
no answer to this. According to the
answer given on 7th of March 1984,
they say :

““The Government of Punjab have
reported that the number of
firearms  permitted by the
Government earlier in the Golden
Temple is as follows :

SGPC _ 14
' Darbar Saﬁib '
Committee — 14

etc. etc. but they say: ‘“We have no
information whether the number of
arms inside the Golden Temple
exceeds this or not.”” This is what
you say but you are not able fo
answer it.

Similarly, there are ruling party
Members who regularly say that
hand is involved but when questions
are asked in the Parliament, the reply
is in the negative. For example, the

- question asked is - whether CRPF

caught two Pakistani spisc in the guise
of Nihangs, and the answer givenby
the Home Minister is : ““According tg
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the State Government of Punjab, CRPF
personnel have not caught two Paki-
stani spies in the guise of Nihangs™.
The ruling party Members come
everyday saying that this foreign hand
is there, that foreign hand is there,
but when it comes to answering
questiors, they are unable to give us
any concrete facts. How can Yyou
expect us to support you if you do
not come out with concrete facts?
Similarly, on foreign hands question
No. 652 was whethcr there is a
foreign hand behind the incidence of
violence by extremists’ and the
Government’s answer is: ‘‘Govern-
ment have rcceived the information
in this respect from time to time
and the Government have continually
been monitering  with utmost
vigilance®’. This is no answer. I
would, thercfore, say that the second
tlequirement is that the Government
must tell us the truth as to» what they
- know. Or, if they do not know
anything at all, they must tell us. [
also say for the solution that there
is no point in further negotiations and
discussions. If the Government wants
to act in a decisive way and wanis
our support, then I would say that
they should implement certain
demands unilaterally because they
have been discussed lawfully. No
further discussion is necessary and in
this regard I would say that certain
demands which are purely secular in
character, should have been conceded.
If you want I can quote them, these
are Chandigarh, Water, etc. These
are well-known. On the question of
Boundary Commission the Government
should implement it and then if the
other side i8 not forthcoming I will
say that there will be a moral base
for the Qovernment to ask for
cooperation from the Opposition to
take corrcctive action in Punjab.

So, finally I would say that is the
responsibility of all of us to give
courage to the people of Punjab, who
are valiantly fighting the extremists.
For this, there should be regular visits
by Parliamentary Committ2es, they
should meet the people, go to the
various towns and address mectings.

and some get killed for a good cause.
«.. (Interruptions) I say this in the
utmost seriousness. Almost all of us
are giving speeches here. But none of
us is going into Punjab, perhaps with
your exception. This is what should
be done. After all, if the Ninth Guru
could give his life for the religion of
his brother, I think it is time for the
sake of Punjab we make a commit-
ment and go there.

SHRI B. R. BHAGAT
(Sitamarhi) : Mr. Spcaker, the
situation in Punjab, and as a result
thereof in the country, is so serious
that, if I may say so, this country
after independence did not face such
a situation. Since Dr. Subramaniam
Swamy began by saying that Punjab
is problem No. 1 in the country, I
expected that he would try to bring
into focus the seriousness of the
situation and would offer solutions,
which would be acceptable to the
Parliament as a whole, and not indulge
in partisan arguments and points.
This is very important. Unfortunately,
probably he came to the House in a
state of absent-raindedness.

SHRI BUTA SINGH :
rumour-minded.

He was

SHRI B. R. BHAGAT: Yes,
rumour-minded and hz got de-railed.

SHR1 RATANSINGH RAJDA
(Bombay-South) : Rumour or humour?

SHRI B. R. BHAGAT : In the
very beginning, it is my task to appeal
to the House .to take a national
perspective. In this respect, this
House has a glorious tradition and
whenever the country facad a national
danger or crisis, the House rose as one-
person. I need not*remind the House
that as late as in 1971, when there
was the Bangladesh crisis, what was
the situation here? Every member
spoke with one voice and mind because
there was a clear perception that thers
is a threat. Probably the threat at
that time was very real; the war was
going on, the Seventh Fleet was
moving in the Bay of Bengal and there
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was all-round threat. Today there is
a similar kind of serious threat, But,

unfortunately, there is not that clear

perception today. Though the Prime
Minister as well as others have been
warning of this sitnation and though
she has said in this House that this
country is facing many dangers, many
members in the opposition scoffed
at it. .

So, today my flist dutyis to
analyse very briefly what the danger
is. Thedanger is both external and
internal. Externally the danger - is
from neo-imperialism, Dr. Subra-
maniam Swamy has been to foreign
Iands, he is a student of economics
and the political working in the world
and so he knows what neo-imperialism
is and how it is working. It is
creating a dangerous situation in the
world, in the Indian Ocean, in the
Persian Gulf, in Pakistan, everywhere.
The Defence Minister has done his
duty by exposing the military danger
from Pakistan. He has mentioned it
in this House. So, the Government
have been saying again and again that
this country is facing a danger from
outside.

Another danger is the de-
stabilisation at home because of the
unfortunate nexus between the anti-
national forces in the country, with
the neco-imperialist forces outside.
The anti-national forces are active all
over. The country is committed to
secularism, which means respect for
all religions, If we do not have
“respect for all religions, our unity will
be threatened and there will not be
any Indian nation. We have different
languages and we have almost all the
religions of the world. If there is no
equal respect for all religions "and
languages, our parliamentary system

of Government and the unity of this

country will be threatened.

But unfortunately, what do we
sse today ? We seo that right in the
beginning ~ communalism was the
biggest internal threat and whenever
there used to be communal riots, the
House as 8 whole rose--1 may remind

you of the great debates on these
issues times without number in this
House. Whenever the Members saw
communal riots taking place, this
House saw a threat to the unity of

* this country and the House rose to

the occasion as one whole to meet
that challenge ‘irrespective of different
parti¢s or groups. Today it is coming

‘in the shape of fundamentalism: We

saw the Islamic fundamentalism, e
saw the Hindu fundamentalism, Vishwa
Hindu Parishad and others, and all the
movements that are going on, and
unfortunatety, the most shocking and .
surprising thing is that we saw a streak
of fundamentalism among the Sikhs.
Sikhism is the last religion in this
world, the purest of the religions for
the service of humanity. It was born
to save Hinduism, to serve thé
humanity for which enormous sacri-
fices were made. It is based on
secular principles, respect for religious
freedom and all that our country
stands for. But there is.also funda-
mentalism in that. And we have
some fundamentalism in Christianity.
This is the biggest danger and this is
nexus—the fundamentalist forces in the
country and the communal forces in
the country having a nexus outside,
and this is the danger that the country
is facing—tiying to de-stabilise the
country. This is a great country
which cannot be taken over easily, but
it can be dismembered, it can be
weakended and therefore, let us agree
on one thing as we have agreed in
1971, a8 we have agreed an basic
issues of State policy in the past and

. my appeal is to that vanishing creed

of freedom fighters, those of us who

‘fought for the freedom of the country—

they are on all sides of the House.
Let us all units and create that
condition so that this problem can be
tackled on a national basis. This is
my first appeal to the House that let
us rise as one person, the whole
Parliament, to face the situation in

Punjab.

Having agreed on this, now let
us agree on the nature of the threats.
You scoffed at it saying, *Where is the
foreign band ?° Why did you talk this;
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Dr. Swamy ? You know that foreign
bands cannot be discovered easily,
and even if they are discovered, the
Government cannot say it Tbecause

they have to deal with them, they’

have to strike them. Of coursc, they
havc to caught somebody coming over
the border in Punjab. It is a soft

border because people can go across it

illegally. There have been people going
like that in the past, smugglers and
others. Today we have been reading
in the papers that people trained in
Pakistan have been coming over and
doing acts of violence and terrorism.
The other day, during the dcbate on
Punjab last time, Mr. Indrajit Gupta
made a very good point. H: said
that these are acts of very highly
skilled profcssionals and the
professionals are trained, and there-
fore we must approach this problem
in a more serious manner, because
of the situation we arc facing.
Terrorism in Puopjab is a very
organised terrorism and highly
professionalised terrorism and the
amount of sophisticated weapons that
they have in their hands arc all coming
over across the bordcr. There is
enough evidence, the Government has
said so, the press is saying so and
everybody is saying that thcre s
evidencs that there isa lot of gun-
runhing between the Punjab and

Pakistan across the borders and those .

arms are in the hands of _this parti-
cular group of terrorists and therefore,
this is the crux of the situation.

16 brs. )

I will again give another example.
Some serious incidents hdve taken
place and it gives rise toa cause for
concern. But this is not the tims to

‘ attack the Government for that saying,

‘you are not acting and you are not
doing this.* I will tell you what
happens when you are faced with a
very highly professionalised terrorism
according to Mr. Indrajit Gupta, to
which we agree.

These are the people who were
wrained by high professonals. 'I:hey
are operating uander an . organised

leadership. You compare the situation
with the situation in Englaud-North
Iris terrorists. In London there were
weeks of terror. Bvery day, in their
main streets—Regeant St., Oxford St.,
and everywhecre bombs were thrown,
Police and the people were getting
killed. Buat the Government, the

- Parliament and the country kept their

nerves. That is how a great country
should behave. I want this great
country to behave in that way. I
want that we should not lose our
perve. I know 37 Railway Stations
have betn burnt. There has been fire
and that many killings are taking place
every day. Once the House had to
agree that we arc fighting terrorists
and that there is a foreign hand. You
may agree or not, the Home Minister
may identify but tell you or not. I
would advise him, if he knows, he
he should not tcll. Hc has to carry
out neeessary operations. If he
wants to disclose, lct him discloge. If
he does not want to disclose, he
should not. But the point is, you see
global forc-s working together with
internal dcstabilisers and saboteurs.
Do not be simpleton. There are
forces in the world. They do not want
India to be strong. There are forces
in the world which want India to be
destablised and weakened. They want
to dismember our ceuntry. Unfortu-
nately, they have a hondle in Punjab.
They want to exploit that situation.
Therefore, having agreed to these
major premiscs, let us forge our
response. This is a national crisis.
There should 'be national response.
Second is the nature of the threat—
what is the threat ? The threat is to
the unity and integrity of the country.
The threat from forces outside and
access with forces inside—reactionary
forces. 1f we agree to this, then
what is the solution ?

1

Dr. Subramaniam Swamy started
by saying—what is the solutien, but
he forget and went astray.

DR..SUBRAMANIAM SWAMY :
No, no. :

 SHRI B. R. BHAGAT : - So far
as the Government is conocerned, time
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wit!wut humbér, the Prime Miniﬂa\-
and the Government have always
shown, I say ‘always shown’, great
stympathy for the demands of the
Akali Dal. Dr. Subramaniam Swamy
himsclf has said that they had 46
demands in the beginning or 45
whatever it is. None of them were
the d:mands against the Hindus. That
is true.

You charged the Government
that GQovernment has not acted in
time : it has changed its stand. But
actually, what has happened ? Who
has chaiged the stand? Has the
Government’s stand of settling this
question peacefully, through negotia-
tions changed? Neo. It has not
changed. Even to-day the Govern-
rhent is saying that we are prepared
to discuss and settle the issues. First,
45 demgnds; then in an appeal to all
M.Ps Sant Longowal listed 12
demands. In the latest letter to M.Ps
Sant Longowal has ‘another list of
demands and so on. Finally, as you
have yourself said, they came with the
new demand regarding Article 25,
There are various other demands. I
do not want to g0 into their details.
But whenever the Government started
to act, I am sorry to say, it was the
Opposition  which criticised the
Govcrnment. I give you two examples—
the amendment of the National Security
Act, describing Punjab as a very
dangerous Stite. The Ordinance was
issued, . Was it accepted ? Was it
supported by the Opposition ?

DR. SUBRAMANIAM SWAMY :
That is not the solution ?

SHRI B. R. BHAGAT: You
want the Goverument to act. Do you
want the Government to go naked in
a crisie @r in such a situation ?

st wwm | faww qTRETY
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SHRI B.R. BHAGAT : Govern-

ment wants power. It is the Govern-
ment which is charged with not

chair.]

diwhar'tn' the responsibility. I am
not saying that ordinance—National’
Security Act—is the solution. But it
was arming the Gavernment with
necessary powers to deal with the
situation. You criticise that. Now,
let us take article 25. The Akali Dal
did not place the demand in the
beginning; neither in the 45 demands;
nor in the 12 demands; and nor in
the other letter. Later on, they came
for a change in the article. They even
burnt d own copies of the Constitution.
A very reasonable person like Sardar
Parkash Singh Badal went on.
Committing a crime by burning the
copies of the Constitution. You know
the law. I think, to burn the
Constitution is a cognizable offence.
And for ‘that, you have to suffer. Now,
you say “‘why have they put him in
jail”? If you commit a erjme,
naturally you suffer for it. It is not
the pleasure of the Government to
put leaders like Shri Badal in jail. If
you delib:rately commit a crime which
is cognizable and which attracts
punishment, you have to accepf the
punishment.

Therefare, when the Government
said that they were prepared to talk
about it, then first you started
questioning the bong-fides. You started
questioning it. The other day in the
debate, you said, “What is in the
letter and what is your commitment®?
What is this ? This is not the respanse.
This is not thes response to face a
national crisis liké that, You went on
all«ging that the Government was
dithering and not acting. But the fact
of the matter is, on all ‘these matters,
the Government has been willing and
responding positively to various
demands so that the matter may be
settled. Unfortunately, some of our
Members say, as you have just now
said that the Prime Minister is
obscsscd with elections. Well, elections
are still a few months away. We
know, we have a matured democracy.

16.07 hrs.

[MR. DéPUTY-SPBAKBR in the-
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SHRI SOMNATH CHATTERIJEE :
Are you sure that the elections are...

SHRI B.R. BHAGAT: I am in
the same position as you are but
knowing that the term of Parliament
would come to’'an end in January, 1983
only after...(Interruptions)

MR. DEPUTY-SPEAKER : No .

side-talks please.

SHRI B.R. BHAGAT : For him
or for me ? 1 cannot ignore very
important hon. Member., And, there-
fore, the question is let us keep out
the elections. Regarding election
atmosphere and other things, all of
us are -very seasoned and veteran
election fighters. Election tempo is
decided just a few weeks before
elections and that settles—the wind
blows this way or that way. It is still
a fcw moenths away. Why arc you
bringing in all thcse things? Let us
try to deal with the very scrious
situation.

Thercfore, the point I am going
to make is, let us understand how to
deal with the situation. We are
fighting terrorism and we must
strengthen the Government in order to
effectively solve the problem.

GUPTA

SHRI INDRAIJIT
(Basirhat) : How ?
SHRI B.R. BHAGAT : The

Government has to act. And the
Government is saying, the Home
Minister and the Prime Minister are
saying that they are always acting
and they are in command. They have
been saying that. Now, Vvarious
tripartite meetings took place and
bilateral mieectings took place.  You
know what happened in 1983. I am
coming to this. Shri Indrajit Gupta
asks “How’’? During tripartite talks of
1983, various formulations were made
and the understanding was very near.
However, it appears that at the last
moment, the Akali Dal leaders
suddenly left the negotiating table
when a little more effort on their
part could have scttled the matter. I

..$higk, at that moment, the Opposition

also could have persuaded them since
they have a very direct contact. You
arc saying that the Government has
a secret contact. But you have open
and direct contact. You could have
persuaded them saying, ‘“Here, we
want solution and we will pressurise
the Government’. Even many of -the
Congress Party Members would have
helped you in persuading the Govern-
ment to come to the solution. But
you did not do so. Again, about the
February, 1984 tripartite meeting. I
am saying this because all of us were
involved in it. Tripartite meeting was
adjourned for a short while because
of the very unfortunate or very
sad events that had taken place both
in Punjab and Haryana. The Akali
Dal delegation went there to see
and help restoring peace in troubled
ereas.’ But later on, the Akali Dal
delegation never returned. You
did not ask them., you did not
tell thém, lst us come to the
talks; let us continue the talks, when
thc peacec was restored. Here, the
whole House expressed sadness and
sorrow at what happened in Haryana
and at what happencd in Punjab.
Innocent people of both communities,
Sikhs and Hindus, lost their lives,
Therc was a g=nuine national sorrow.
But, after that, what happened ? You
should have persuaded them to come
and resume the talks,

What are their demands 7 In spite
of the fact that new demands are
being added, the Government has been
making cfforts to solve the problem.
The Prime Minister has a particular
sympathy with the domands of the
Akali Dal and she wants to solve the
problem. Despite what is being
propagated against her that she is
against the Sikhs or she is against the
Akalis—she is not—she wants to solve
this very vexed problem. But at the

. crucial moment, it was your duty also

to sec that tripartite talks should have
been resumed. Therefore, if we failed,
we have all of us failed. Don’t put
the blame gn one quarter. All of us
have failed. The time is rusning owut,

___But still it is not too late.
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DR. SUBRAMANIAM SWAMY :
When they succeed, they say that they
have succeeded. But when they fail,
they say that all of us have failed.

SHRI B.R.  BHAGAT : 1 am
telling you certain- facts, 1 am not
saying in a spirit of putting blame or
apportioning blame on any quarter, It
is & national crisis and let there be
a national response. There were two
occasions. If there had beena total
national response in 1983 and 1984,
this matter could have been settled.

Meanwhile, what has happensd ?
Terrorism has taken command. The
forces of violence, the forces of hatred,
the forces of communalism, the forces
of bringing a division amongst the Sikhs
and the Hindus, have taken command.
In that, the nation has lost and nobody
has gained. Therefore, on this occasion,
let us examine very coolly what should
be done.

Firstly, let us understand the
situation. Theré was no bandh or any
such thing when the Irish movement
was going on. Why are there bandhs
by anyone, the Akali Dal bandh or the
BJP bandh or any other bandh 7 You
charge the Govcrnment that we are

electioneering and politicalising. But -

what are the bandhs for ? Does that
solve the problem ? On the other hand,
it creates provocation and it creatcs a

bad feeling. Therefore, flrstly, a call from

Parliament should go to the Akali Dal
that they should call off the agitation.

There should be no agitation because

there is a consensus for solving this
problem through negotiation. You
know it; you have all participated in
the talks. : .

The problem was nearly solved.
The religious demands were accepted.
About Article 25, their latest demand,

the Government has agreed to talk, -

discuss and negotiate. The territorial
demands can also be settled. There is
no problem about that if there is a
goodwill. The water demand is nearly
scttled because the procedure to refer
it to tribunal has been agreed to. So,
wlut is left m their demndl 7 There

is nothing left unless
have  certain other ideas,
tcrritorml ideas, extra-territorial nexus,
de-stabilising the country, disintegrating
the country and all that under th_e
influence of Pakistan or other outside
forces. Let these dark forces be
isolated. The terrorists are working
for creating terror. They are not for
a solution of the problem. Luckily,
they are very few in number. If you
help the Government. I think, the

Government will be able to isolate-

them. It may take some time. You
remember how much time it took to
solve the insurgency problem in
Nagaland. You remember those day
when we used to discuss and charge
the Government in the same way,
“You are not doing anything.” Even
our great valiant army was ‘critictised.
But with goodwill, with firmncses, with
flexibility, ultimately the Nagaland
problem was not only solved by army
action but also by persuading the
Naga people to come to the main-
stream. Thercfore, we should do what
is our common task. No bandh, no
agitation, nothing. Terrorism and
violence which are threats to any
organiscd existence or to a nation have
to be ‘tackled. There should be

. agreement on that and there is an

agreement on that. We should create
a cordial atmosphere in Punjab. You
say that the Hindus in Punjab are
terrified. Yes. Incidents like this can
create terror.in the mind of anybody.
It is very unfortunate. Sikh and Hindu
amity must be maintained. Similarly,
in Haryana or in Delhi and everywhere
else, the country must remain firm on
secularism, respect for all religions,
equality for all citizens and safoty to
all citizens. It must remain firm and
then only we can approach the people.
Let us go to the people in Punjab and
create a peaceful situation. You have
ample cxperience how to tackle
insurgency and terrorism. Ours is a
great country and it -has a great
Parliament. We should not be unnerved
with some incidents which are
happening here and there. Just as it isa
matter of sorrow when somiehoudy dies,
it is a matter of greater’ i ;
some innooent people are-

nhun :
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the involvement of the nation in that
sorrow be there. Let all of us try to
create a peaceful situation in Punjab,
Let us rouss ithe people of Punjab so
that the Government acts and isolatcs
terrorists who are creating violence.

This is the only way this matter
can be solved. The solution should be
on that line. Let us all agree on that.

MR. DEPUTY-SPEAKER : I
would make an appeal to hon.
Members to be brief in their specches
so that when the hon. Minister replies,
the House will have its full strength
as 1t has now.

(Interruptions)

MR. DEPUTY-SPEAKER : The
time allotted is only three hours for
this discussion.

Shri somnath
speak.

SHRI SOMNATH CHATTERJEE
(Jadavpur) : Mr. Deputy-Speaker, We
are discussing today the situation in
Punjab under the shadow of ghastly
happening which pose the greatest
threat to the integrity of our country
and unity of our people. We have
discussed on the floor of this House in
this Session itself and on several occa-
sions, the situation in Punjab. This
has led to the creation of a doubt
about the utility of holding such discus-
sions when we find that the Govern-
ment in Punjab has lost even its
capacity to react, if at all it has any
capacity to act. It seems to me that
the Government there has become a
silent spectator only waiting for the
events to overtake them. One neces-
sarily wonders whether there is any
semblance of Government or Adminis-
tration in the part of the country.
There is complete collapse of whatever
machinery, if any, that is there for the
enforcement of law and order. What
is more, we do not find any adminis-
trative or political will.to tackle the
situation.

chatterjee will now

Having bheard the speech of Shri
B.R. Bhagat, we find that the Punjab

- Mr. Bhagat has said,

Government is not only bankrupt in
action but is bankrupt in ideas also.
I am sorry to say this. This we can
konow from what appears through the
reports of the newspapers.

When we requested the hon.
Speaker that the hon. Minister should
come before the House and make a
statement, we expected some construc-
tive suggestions from the Government,
And the statement was only a crude, if
I may say so, or a very unsatisfactory
precis of some of the newspaper
rcports. Not a singal course of action
has been suggested. What the Govern-
ment is thinking, nothing is
We had raised it because we had read
about these in the press. 39 Railway
Stations in nine districts were involved
in one sweep as it were. People were
killed. A proclaimed offender was
killed outsidc the Golden Temple.
Then the killer was killed. Who is
killing whom there? An M.P. has
been killed ; an c¢x-MLA has been
killed ; leaders of political parties have
been killed. Therefore, what was
expected from the hon. Minister was
that he should come out with a specific
solution, at least the action that is
going to be takcn by the Government,
but we did not findd any. We have secen
in the papers and in the statement also
that a number of AISSF activists have
been  arrested. But since when have
thesc arrests staried and what has been
the effect of these arrests on the situa-
tion,we do not know ; we do not know
whether it has been indentificd as to
who have teen responsible for the
happenings. I would like to know from
the Government whether there is any
intelligence agency operating in that
area. It cannot be just an isolated
action at one place,
there and tri-s to indulge in arson. 39
Railway Stations were involved almost
at the same point of time, and the
same type of procedure has beon adop-
ted. Therefore, the situation is that
there is a complete collapse of the law
and order machinery. After all, it is
very easy to say, “‘I will deal with it”,
““Bverything is

somcbody goes
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occasion ; let us not criticise the
Govermnent ; You have to support_the
Government for taking recourse to
N.S.A. and what not*. If this is the
way Government is going to solve this
problem, we have seen what has been
the ' result of thc GQGovernment’s
action.

So far as law and order machinery
is concerned, so far as the question of
maintenance of law and order is con-
cerned, it is, squarely and primiarly,
the QGovernment which is responsible.
I shall comc to the demands aspect
later on. This is preciscly what the
country wants to know, what the
people of this country want to know :
how do you propose to solve this
problecm there ? You have kept the
issucs alive. The seriousness of the
situation is that thc demands which
were political demands at one time or,
let us, say, the democratic issues
raiscd by the Akalis have now taken
ona religious colour also unfortu-
nately. This is the tragedy of the
situation. The extermist elements have
.now the sway over the situation, they
are having greater and greater control.
Now the moderates do not seem to
have any voice. or control at the
moment.- Even amongst the Akalis,
inter-party disputes and killings have
started. What was oidinarily thought
to be the dominating position of the
moderates it not there ; they are
loaing their control or stronghold. And
this is all because you have adopted a
policy of drift, you have not solved
the problem. I would like to remind
the hon. Prime Minister that in June
last year the parties had come very
near a solution, and yesterday at the
Convention of 17 Political Parties,
national Opposition Parties, a Resolu-
tion was passed expressing their
conviction that, if only the Prime
Minister had adopted a positive and
correct attitude to the initiative taken
by the Opposition Parties in June last
Year, the tragic developments of the
subsequent nine months and more
could have been avoided, peace restor-
ed in the disturbed State and.the
People saved from the present agony
they.arc going through.

The history of Punjab, especially
since Partition, has been a glorious
history of decades of total communal

- barmony. But to-day we find this

harmony is being shattered. Specially
after the Partition of the country the
Hindus and Sikhs along with other
communities have jointly by thair

~sweat and toil and blood built up the

Punjab of what it is to-day. We¢ know
the important positiod Punjab is
occupying in. our country. Whether it
is development, food production or
industrial production we are very
much proud that a part of our country
has developed in this manner, specially
when it had to suffer the ravages of

‘partition of this country. But it is

nothing but a great tragedy that th:
people are now thinking of migrating
from one State of another. Now whose
responsibility is it to give protection
to the pcople who are thinking of go-
ing away because of fear of theirlives.
We do not want that situation. * The
extremists activitiea have been going
on not only unabated but it is gaining
momentum.] You are saying whencver .
you comes °*to Parliament—the Home
Minister says that this event has taken
place, that event has taken place. The
precious little w are you going to
do  about it? t have you done
about it ? We have been repeatedly
requesting the Government to show
that political will and organise all
secular forces in the State—the left
and democratic l'orea:j The leftist
students are now bearifig the burnt of
this attack. They are facing the extre-
mist, student elements in the State.
You have never tried to involve them
in' the process and they are doing in
their own way and they are trying their
best.

To-day education has come to a
halt. Examinations have been stopped
because the Sikh Students’ Federatien
gave a call of boycotting the exami-
nation. Everybody’s study has como to
a halt. Examinations cannot be Neld,
classes cannot be held and against that
ghe loftist students are fighting at the
risk of their lives. Wh:t have you
done—either as - a political . p.u-ty or as
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8 Government, to mobilise these
forces ? :

We have becn asking for a white
paper....

PROF. N.G. RANGA : We are
also helping you. All of us are working
together.

SHRI SOMNATH CHATTERIJEE :
We have been asking for a white paper.
You don’t wish to publish any white
paper. You should identify the
clements which have created this
situation. You arc not prepared to do
that. We do not know that reason of
{t. We have not scen a single positive
aclion to meet the law and order
gituation. More and more repressive
powers Yyou have taksn and stil] more
powers you want. In spite of our
opposition you have -amended the
National Security Act. Even you do
not come to the Parliament to get it
passed. You passed an ordinance.
Since then have you becn able to
control the situation with all the
powers you took ? What is ' the good
of saying that the Opposition always
opposes T Of course, we shall oppose
all such laws but have we ever preven-
ted your functioning as a goverament
in that part of the country ? I would
like to know. Where have the Opposi-
tion but difficulties in the way of your
controlling the law and order situation
or giving protection to thes innocent
people in that part of the country ?

What has the Opposition done? On -

the other so far as the demands of the
Akalis, the Opposition hes tried its
best to bring the government and the
Akalis as near as possible.

Sir, jhe matter on which we are
greatly concerned is that the two
communities which they did not think
themselves as two communities—
Hindus and Sikhs—they are now think-
ing on communal lives. I was reading
im one journal a statement by an old
Sikh gentleman who said “‘this is for

the first timeé I see in Amritsar that

only pcople of one community are
celebrating something or doing some-
thing which we have always done

tcgether”. But, Sir, this feud between
the Hinduy and Sikh community isa
matter of greatest concern. During the
debate on thc Home Ministry’s -grants
1 asked the House to take note of this.
It is taking the shape of communal
polarisation which is dangerous for the
people of this -country and for the
unity of this country. We do not want
a gituation where people, of any area by
reason of this type of situation will
think of going to a safer place only to
live and survive. .

Sir, the demands of the Akalis
like the inclusion of Chandigarh and
the solution of the river water dispute
are matters which should be imme=
diately solved and settied. We do not

. want that any situation should continue

where the extremists would take
advantage of it.

Now, the places of religious
worship have become places of political
activity. This is what we are against.
We want to scparate religion from
politics. But what we find is that the
political activities are taking place in
the religious places and religious
colour is being given ‘'to them. But I
would again ask tlpe government to
take all appropriate action. It is for
them to indicate and disclose. They
must be awarc of the gravity of the
situation and they have to resolve the
issue of Chandigarh as early as possible
for which the demand has been made
by the Opposition parties including the
Akali Dal and they must create a

-situation that nobody can take advan-

tage of a place of worship for the
purpose of carrying out - terrorist
activities, It is necossary to isolate the
terrorists. It is necessary to isolate the
extremist elements for which firm
administrative 'action is necessary a

firm political decision is necessary.}
You have allowed the situation to go

~ almost out of your hand. You canmot .

take any possible advantage of this
sitnation. It is very unfortunate that
today Mr. Bhagat as the opening
speaker on behalf of the ruling party
bas chosen only to accuse  the
Opposition. In ‘which way, io this
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matter, the Opposition has not tried to
tooperate ? He said that whatever
may be the action taken by the Govern-
ment, we must Blindly support. We
don’t have that type of layalty.

SHRI B.R. BHAGAT : I have not
said so. I have not said that.

SHRI SOMNATH CHATTERIJEE :
Yes, you said so. You have talked of
forces of destabilisation, you have
talked of foreign hand. If there is
foreign hand; disclose it. Take the
people into confidence. (Interruptions)

PROF. N.G. RANGA : It is not
80 easy. ‘

SHRI SOMNATH CHATTERIJEE :
You are in the Government. You
should know whether there is foreign
hand or no foreign hand.

PROF. N.G. RANGA : As far as
action part is concerned, it is not so
easy.

SHRI SOMNATH CHATTER-
JEE : It is not so easy, but you are
occupying, the Treasury benches. It is
for you to doit. Who is to check it
and who is to control it ? Do you want
that the Opposition  will control the
foreign hand ? You have RAW, you
have Central Intelligence agency, you
have so many other agencies. Can’t
you find them out as to where is the
foreign hand ? If there is foreign hand
whom you can’t disclose, then who is
1o get that foreign hand out of India ?
Who is to do that ? Will the Opposi-
tion do that ? Mr. Bhagat made one
observation. He said that the
Opposition should not attack the
Government.

" SHRI B.R. BHAGAT : 1 am sorry
Sir. What I said was that there should
be a national responsc to a national
crisis, !

SHRI SOMNATH CHATTER-
JEE : I have noted down what he said.

PROF. MADHU DANDAVATE :
What he heard-is not a number. He
heard him in the House.

MR. .DEPUTY-SPEAKER : Let
us go through the proceedings.

SHRI SOMNATH CHATTER-
JEE : The National Scourity Act was
passed. We opposed it, as if we have
committed a crime. I shall oppose; it
every time; if you want advance notice,
I shall dp so. He says that we must
strengthen the hands of the Govern-
ment. Now, in what way we have
weakened the Government ? We want
the Government that will work, not on

. posters only. We want the Govern-

ment that will function there as a
Government to give protection to the
people, to the innocent people who are
not being protected. You cannot take
the decision on the demands which
have been raised. Tell us why have
yeou suddenly tried to concede on Arti-
cle 25 if they had not raised it earlier ?
When the Parliament is not sitting, .
suddenly you issued a statement saying
‘No, no, we are going to coasider it’
without knowing even what the basis
of - their demand under Article 25 was.
This is the position. So far as the
religious demands are . concerned, you
don’t wait for anybody else. You go
and anoounce it with great fanfarc.
You immediately take a conciliatory
attitude on Article 25 demand. But so
far as the democratic demands, econo-
mic demands are concerned, you are
dodging for days, months and years,
You have brought out the situation, as
it is today when the extremist elements
are having the upper hand and the
moderate elcments are now weakened.
Therefore, we have already said, what
is the solution to the problems ? So,
deal with the situation in the proper
manner, control law and order
situation and give protection to the
people. After all, it is your duty to do
it. If you cannot do it, then the people
will decide what to.do.

SHRI R.L. BHATIA (Amritsar) :
Sir, Dr. Swamy who started the debate
had made atatements on the basis of
hearsays. The first hearsay was

contradicted by the hon. Prime
Minister. His second hearsay was
contradicted by the hon. Home

Minister and the third hearsay of Sant
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Lon;owal who said about different
religions - was contradicted by Mr.
Banatwalla. There is one point that
* remains to be contradicted and that
is that the last time when he went to
the Golden Temple, hc must have
found out that transmitter was being
sént but it was not permitted. He is
going again and he will find out
the facts.

~ The rest of his statement was
based on rumours, so I need not reply
to that.

Sir, I am surprised at the state-
ment of the hon. speaker who was
speaking before me, that the Govern-
ment had been having a policy of
drift all these years. All the time he
was criticising the action ‘of the
Government; all the time he was
saying that this should be done, that
should be done, and the main point of
his speech was that Government did
not want to settle this matter, and
that they were having a policy of drift.

The House knows how many
times we had talks with the Akalis,
how many times we have invited them.
Every time a statement was made here,
it was demanded by the opposition peo-
ple that the Government should not
stand on prestige and that they should
invite them. We have always been
inviting them, and once we invited
them, they said that no letter had
been received. We sent them a letter.
When we invited them for the second
time, they said that they would not
come to Delhi; we sent our Political
Affairs Committee to Chandigarh to
talk to them, and then when we again
asked them to come over and have a
talk, they sent a B team. This is the
type of people with whom we are
dealing. And then the hon. Member
went on saying that we had a policy of
drift. I am surprised at this knowledge.
That is really my problem that the
leaders of the opposition do not
undcrstand the Punjab problem, and
yet they comment here and say that
the Government has a policy of drift.

We have had discussiohs on the
Punjab situation & number of timeg

in this House, and everytime this
turned into a debate and the
opposition always wanted to scere
some points over .the Government.
We, the people in Punjab, fecl timt
you simply debate here, you wimply
deliberate here, you simply accuse
each other, but you do not
want a solution, This is the impression
which has gone round in the Punjabis,
and especially the people who are
suffering. They feel that all the
leaders who gather here and towards
whom people look for a solution to
this difficult problem, simply accuse
cach other and go away feeling satisfied

" that they have dome their job. My

submission to you all is that you bave

. done enough accusing. We have many

other points where wo differ with each
other, and we accuse each other, and
everyday we do that; 1 do not want to
stop you, but the Punjab guestion is a
national question. We, the people of
Punjab, are suffering, and the people
of Punjab are being killed everyday by
the extremists, and a situation has
arisen there when the people are
terrified. So for God's sake, do mnot
have trading on our woss. I request

© you to take. it seriously and try to find

some solution.

SHRI RAM VILAS PASWAN :
What is the solution ?

SHRI R.L. BHATIA : They
started killing Nirankaris first, then
they came to different people; they
killed the BJP 1leaders, they then
killed the Congress leaders and
innocent people. That is the situation
there. We have to tackle this with all
the scriousness and I will implore on
both sides that we should come toO
the conclusion as to what is to be
done and immediate action should be
taken on that, whether it is a poitical
solution, or administrative action we
should stress for that. As 3 Punjabi
and especially as a M:=mber coming
from Amritsar which is my oconsti-
tuency, I da feel that people over
there are very keen that all these
things should be done aweay with, as
00N as poulbln.
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Mr. Paswan asked : What I8
the solution ? I have a solution, which
1 will suggest to the House; but before
I come to it, [ want to state certain
facts. The present situation is there
because of three factors. The first is
the confusion and indecision among
the Akalis. The second is the role of
the opposition. They did not under-
stand the problem; yet they dabbled
in it. Then they had a political angle
i.e. of the next clections, The third
relates to the Government which, I
think, should have dealt with the
problem with a strong hand. They
thould not have been lenient. So, I am
giving the point of view of everybody.

So far as Akalis are concerned,
they started this movement in support
of their demands. They assured the
people that their satyagraha would be
peaceful. Did it remain peaceful ? The
rasta roke, the rail roko, the kaam roko
movements, all turned violent.
Violenge started. Not only that.

e

It is the history of the Akali party
that whenever elections are there,
before them they always had a morcha.
They always had a satyagraha. They
tried to involve as many people as
possible, to sway them, for their votes.
They have been doing it in the past
on the basis of the language, if you
remember. Then for a linguistic
provin¢e; for Punjabi Suba, they
fought.

Now they speak of discrimination
against Sikhs. Is it a discrimination
against Sikhs that we have a secular
democracy, a Constitution in which the
ambitions and aspirations of all people
are mentioned ? We have made a
Sikh our Rashtrapati. In various
stations of life, we have Sikhs highly
Placed, Madam Indira Gandhi  has
8iven the kotwali herc to the Sikhs,
that is, in Chandni Chowk. It was
their long-standing demand. It has
been given to them. It is a thing

which they wanted. Does it show

discrimipation ? So many gurdwaras
have been built after independence;
I think about 70. The Prime Minister

has been kind enough to give the
allotment of cement immediately.
Lands have beea given in Delhi at
various places for the gurdwgras. To

‘say that a person from the family of
.~ Nechrus which has been so sccular,

will discriminate against anybody is
absolutely falu, and wrong.

After these morchas, the Akalis
have not been able to decide what to
do. Formerly, whenever the morchas
were held in Punjab, leaders like Sant
Fateh Singh and Master Tara Singh
were there. They were great leaders.
The could have the following of the
people. They would always withdraw the
morcha if they found that i. was going
out of their hands. But is it the
situation with the present leadership ?
They are a bunch of leaders who
cannot decide; they talk among. them-
selves before they come to Delhi, and
they again go back for consultations.
They cannot make up their minds.
They talk, discuss and conceive; but
they produce nothing. So, this is are
situation of the the present leadership
of the Akalis. Had there been the
leadership of Master Tara Singh and
Sant Fateh Singh, perhaps the present
situation would not have arisen. That
is why 1 say that the Akalis are
confused about the situation. They
cannot make up their minds. Many
things have been offired. They
accegpted them; and later on, they
have rejected them. We sent so many
mediators. Bven many opposition
leaders had gone there to talk to them -
individually or collectively. Mr.
Somnath Chatterjee was Baying, a
drift; we do not want to talk. If he
had talked to Mr. Surjit Singh, another
CPM lcader, perbaps he would have
guided him how much efforts had
been put in to see that an agreement
came through. The . second party
involved in this' situation is the

.opposition; and as I said earlier, the

opposition does not know the real

. situation .in Punjab; noane of them

knows the background and the history
of the Sikhs and thé struggle which
they have been.doing and the role of
the ~ Akali Party. They have been
supporting their demands. Then they
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know that the Akali Party is a
communal party. I am surprised when
Mr. Somnath Chatterjee and other
progressive people like him said that
their demands were all right. Does he
not know that the Akali Party
represents big farmers and also they
are a communal party ? Yet they are
supporting their demands. Anyway,
that is their concern. I do not want to
chalienge him on that account. But
all I want to say is that thcy have been
encouraging them inm all situations;
2. d ot only that, Mr. Swamy went and
v.sitad Golden Temple. When he came
back be told. in the Parliament that
their demands were all right. There
was no extremist; there was no
culprit and criminal inside. I was
surpriscd we had such a wiscman in
our House. I do not know why the
members of MNobel Prize Committee
were slecping 7 Why ‘could they not
look at him that we had such a
ginius 7 In one day they could see
everything and tell the whole House,
I hope hec is again going there for
5 duys. They Commitice on the Nobel
Prize will have a better look at him
snd sec¢ what is his performance there.

When I say that the opposition
was confuscd, firstly they have no
knowledge of the background of
Punjab and then they become suddenly
wisv; when they became wise, the
Akalis tried to interfere in the Asian
Games, when they tried to write to
the lcaders in the CHOGM Conference;
and

When they burnt the Constitution,
then they came to Kknow the real
intention of the Akalis. That is why
I say they supported them blindly
without knowing what is the real
situation; and now they are changing
their position. Therefore, they have
confounded the confusion which was
already prevailing over there.

In this manner, I say I cannot
absolve the Government of the
responsibility which they had and
they did not perform their duty well,
because this agitation is going on for
the last two ycars. We have ample

opportunities and ample time. So
many people were sent there. Many a
time they came over here. We should
have told the nation the true picture.
Here they say, some are moderates,
some are not moderates; and the
people who burnt the Constitution,
will you call them moderates ? 1am
surprised at their knowledgz. I am
surprised that they are supporting
that. I can agree that they have a
spectre of coming election on their
mind and they possibly find an ally
in reginal parties like thc Akali. But
they should be frank enough to say
that, but they should not support their
demands like this which they have
been doing; they have ridiculed them-
selvces. :

In Punjab, every Pujabi feels
that not only they are doing somecthing
wrong to them but thcy are rank
opportunists.

One can conceive that thisis a
democratic government; they have to
discuss with them also; they have to
discuss with other sources also, but
they must come to a conclusion. That
I agree, that a democratic Government
is a weak Government, they want to
have the opinion of all, and before
they act they must consult everybody.
Well, that is their right. Lct them do
it. But two years is quite a period,
and you must come to a conclusion
now because meanwhile who have
gained ? It is the extremists who have
guined. It is the forces, the foreign
forces, to which some of our friends
are allergic. who have gained. I was
surprised at the attitude of Mr.
Somnath Chatterjee, who knows that
the foreign forces are playing their
part, but these things are not proved as
Mr. Bhagat rightly said. But has he
not read the article of Mr. Suleri of
Pakistan Times T Has he not read what
the the P.A. of Mr. Zia has said, that
the Sikhs should demand a separate
electorate ? Has he not read it 7 Has
he not read about the discussion in the
American Senate, what is going on,
what the American Press is doing and
what the Pakistan Press is doing 7 And,
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the media outside the country whether
it is Pakistani or American is playing
a full role.

1

PROF. N.G. RANGA : Canadian

also.

SHRI R.L. BHATIA : Yes, other
Governments also are denouncing this
Government, and teiling the Sikhs
outside, that there is a great danger
to their community, that their
community is being wiped out, that
is what the media is doing outside.
What more proof do you want? Do
you want the people to be produced
before you ? Is that the attitude towards
a natiopal problem ? And my point is
that the Government should in these
circumstances try to find out more
information and if they cannot tell us
publicly, let them call somc of the

leaders and take them into confidence |

about what they do, so that they do not
make noise for other countries, and
give this impression that there are
foreign agents in this country who
8peak for their Government. But they
do not bother about what is happening
in Punjab and in this country. N

Sir, I have some suggestions to
make and that is that you should
involve in the Government, people
who know theviaack history of Punjab,
the background of Punjab, whether
they are political people or they are
bureaucrats, whom you consult. You
should involve the people who have
the neceuariv background of the
situation of Punjab.

And secondly, I would say, that
what is happening in Punjab, is that
there are four elements which are play-
ing part there. First the smugglers,
second are the anti-social elements,
third are the Naxalites, and the fourth
are the extremists. I can find that
there may be some difficulty with you
for not going into the Golden Temple
and catching the criminals. But what

-

is your difficulty in catching the '
Nazxalites, the anti-social elements, and
the smugglers, who ate bringing arms,
from Pakistan, unmarked and all that ?
I live in Amritsar. I have discussions
with so many people. It is an open
talk there. People openly say that
arms are coming from Pakistan. You
as a. Govcrnment must stop it. Why
don’t you, arrest all the smugglers, the
known smugglers? You must be
having their lists. You must be having
the names of all the anti-social
They must be arrested. All
the smugglers must be arrested. All
the Naxalites should be arrested; if
they are not arrested, then why do you
not arrest their father or brother ? Why
do you not take away their protectors
so that those people come back and
you can deal with them ? And in this
way you will be able to isolate the
extremists and deal with them and that
will be the answer and that 1s the.
suggestion which I want.to make.

clements.

SHRI A.K. ROY (Dhanbad) : Mr.
Bhatia, -..(Interruptions)
MR. DBPUTY-SPBAK.EI. : Are

you yielding ?

SHRI R. L. BHATIA : Just let me
complete it. I have one point.

SHRI“A.K. ROY : Have you seen
the Press reports about Naxalites 7

(Interruption)

SHRI R.L. BHATIA : Then the
Government should finally decide
about the discussions, whioch you are
baving with the Akalis, and tell them
what the Government wants.

(Interruptions)

17 brs.
[MR. SPBAKER /n the Chairl
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@t wivm o (frare)
Fsqw wEEd, aver giar f5 wae
o ofr o< g WA off 3 DX 4 ag
et gy g 81 ¥ aiw ¥ Xy ge
0 ft arfeeaT & qarer FY AFC K

T FY AT E AP, AT W7

fpanT a¥ gEgaww § It feaar axq
guw fag sawardt & fF a=9i a«ft
Afrr gz 5N N w1 A AQ D
qFT WifE 1T U g 97 | wEiag
A o ot &1 7€ FAT AN T 9%
T weo ot saifs @ QU adt @
AFT | TE qTAY 1T |

TAQ 19— 48 9 faqer usfig
m{-crw;\u-w-m— |1 AT g g
arg F wgY A | ¥ grew 9 qrar §
w19 frgwr frgd fag sgar § &<
#3, frg 98 ¥, fra @ & aig
wgaT & ? T qATA g Usgafa s
w1 @ 9z fas siv @ qiEf ¥ grie-
< F aurs awifad) & aqarafa ¥ )
gagrafa ¥ G AGTAT & T T T
Az fgg v wEf F | JIU T
ar | & IO ara wgw T
wwar 97 W E T wed § fE gmrd
agx &0 | 7T @ ard Qe qrdf
T WY AET AL FIEY &, Sr9EY
fawrea st § @1 waddiz w9
E?2%x ¥ wivy ol A7 w7 g
MNT dma F wiv g & T7 w7 7€ |
HUT WIT Y AW FAT q@gF 9%
ol &Y % wgar fr w31 3 98 wuw
ardfy oY adfewr & @ra¥ B Y 7
WAYT $T F OF AT 9T G2TH <@
4f 7 ag tadl ®MIT M @ 2y
g FY qwrA Nt &y Y vk fw
W qTH glar § AN IEFT g

T g w0 g fr g wT At
§FT | 417§, AT 7 F, TaT gt
! FEI Agr owxdr §, Qs
I AT TWD §, FiT 07T apepe
AT AT N wd @A g 6 99 w@Y

W ot wifgy, wed o R

FTRTT ¥ Yy 7T ®, A9t wadiiz
®T UK AT FIF qgF 7T Ay 9
TARN TY TFT HTF ¥er ¥ gowre
NI R, €7 qw ew W gmaw
TR & 0 afewe Af g, gea
EAHT gENET | wifge

AT T G FL ? 441 vy 7
o€ Srawq Ag 1 feg  Wrer ¥
STawA 8, STAww & @AY 8 fysadr
F | ATE IAX EIE, TN @A | Aiay
¥ WA Hwd, a0 e,
Al & w9, fFUraI ¥ 9w,
BT q1gY & weT ) AfwT X
¥ AT W ATIT A FX X fora
ATMET §, TN §, F1aR S FwTA
1 AL FFT qETT AL &, @IwIT
FEATT FT geagF A & oy

I F NI, TE F N 937 A

TYF & N I 7 gHA< R ar
REFAT , ¥< foelt w11 & |t
fraY &Y sftor Y gfqmrar § ar frdt
FY a1 AIT § AT AT Jqw @
¥ 139 ORI AY gwmAE wwY w7
w1 sfawre adt g

gAEUTH TATHY T AT JT M7
TEE ¥ | €T, ¥ o o q¥d qver
Fgl % | GAQOTW TaATHY WY faear
=, |gfe Fq | ag I ¢, wwd
ar frery @ wifgy | ag Wrew
faerT @ saT ag fasie 78 @R



481" Diseusslon on

. CHAITRA 29, 1906 {(SAKA)

statement made 482

by Home Minister re burning .of Rallway Statiens in Punjab, ete. (CA)

o o fawr< qigt ¥ avqgar? AWy
Wrow faare <@d w1 adst &
g avs oF fagrer fear =@ §
fisgr, &3 A =Y ¢ Ty Uz
(zar, ¥ @ F¥-3F F7AT TFE ¥
w7 feg §, ag @ S ¥y (vawww)

mq‘\w NN wag W
wE &

ot st auwht ¢ wgt § fade
g1g, afqurw wa ot 7 s g
% faedygrdr &, s grER
@t W aadifas ®ear § o
wTorR & FTT AW 9IW TG Y
war a7 fis o 1T a8 F¢ f oY ar
o A faes & SawT 9§ WA Ay
R IFH FHAT WA ST X W
afwsTT A8 1 g9 FJ & Ig FraA
T g @ feT 7 aiger A
et ®Y aEmar g fF qAFT
EHTY IET AT AT AT IAT ¥ g€
T Mg ? AIWIT O FT O FH G
fasderdt ®Y fawmt | a5 g woR
off & g7 a1y & § #ar guw F qy
wT A5 7 x@ fraa ¥ ? wad §
AT sHrer ¥, fa'sTrardy o awTey
Fatr gg W sFR-—aT AAdE
T AT TN R EIR AT AIDFG
Y € A I FW AW Wragw F &3
§ wwaned SYgead g2 oo §.
ard & sy = I fwar WY e
OF ®TeH A @¥T W& AT fxar
T | F4T § qTSAA ? QAQOAT EATHY
w1 oAy §, Frawl seaw wgd § 7

arft & frg areTaer qard g,
oot ¥ dawr Rar dfer 9w 9

e agl fear war | e dwma w v
haar WY gar) sew  fafreec ¥
uard fear sy A€ wET, Tww
wAral A N F a7e¥ W N A9
aft, sfgdr shaa @il o€ &k
ggure faar, gfamm & 20 sA¥
sqq1 faar st wgr fe oY ag &
X g1 & wgar § whew off, ar &t
w7 51 FEY ma AT STr T AW
T | AYH AIHT §ATT T GIT THPT

T gfrarr ¥ ovw fear | R

card fqar, frad qewc fXar ? qF
uarE Ag 2 gArE qdf, & cArw
gl | ¥w ISy WY § aga sighraa
adY Xar g, v gora ¥, war ghearo
#9130 o ¥ alx war fagie ¥
afeq wisf & fag ot F1€ s
grar & | gfcaron ¥ 7y quway off WY
gt T g8 wW AE wA, @
qrEf &8 w17 Fgf FEf av N N
qrdf gw F1q A FT A w7 9E
duar € 9gf ? wRwm g g,
wfezg wrg A dawr fear fs wang
ghearor vy foRrm e avr G
fag ¥ wor wa fisar | s o
ot agt Tv ¢ § wER  daen
wIaar i sy & axr § sl
FANET T GHwWET ¥ 7 ¥ AWy,
fw g gw wh § Ayt av fwed
warg € | ¥fFw oy ¥ ared
ghearmr & 13 wed wow gq, g
N AT Y TRIT TG X WY

c wuT A A xrw A w@ §, Rw-

gifgar nff v &1 R wEw W
qaww afl i o w1 ZwET wet
}'{mt.mwt A f R
¥fer aqk fag o ¥ wraar gy
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(= =t Tw Tvd
wifg

st & geTT ¥ wgar § fewrbdy
qT ST9HT FAT QAT ? HIT AV
¥af At § ? wiva I w7 e
fac sy Pt T Q1AT X JE
e Jur Afew g g foel
adl T97 @vA, GorrE A FIHL A
wdT §%q, [T §aT ¥rEE ¥
quEr wwrandy ! feT e sdl AR
& ? grra afawrx sar § A
wga w1 ? (sgAwm), 9 qAST ¥
qra w3, Yt wa frwwsd, 7@
gwgeaw el S grw A §
(vaww) 4T% @AT, T WA @A
gl § wiea #f geaqr gz @ g
g www foar N a19 wgar g, frad
qrgaw} Y grw T qT@ aA™M &
g1 ¥ gaar frg A 99 gifag
|9TAT 94T | EEfWC 99 A §AT4T
qr fs g8 ST M AT A PR W
ATH FZATH  HT X YT KT ATH AN
AT IT AW & TG HT G@FIT FT AT
frda sammal & gowa q2 @
¥FGL A W Few F | qwaw faar
A 597 19 AT qEwTd Y W 7
w0 Y & fag ¥ a7 ) w1 g e
g AT AT HT AW frad @y
sgr o fagd fae) T¥ex FArd
qroyy 5 aga oY gFg  wew FT
Fear srdan 1 Wk w=yaT gaT @ 7
wx wy Tk gf @ YU AGIUW ¥ qry
fasraa ang fs wif w}ar gweaEl &
|ra o= gar & 1 Qv W awmIiT
WA | g7 e F@ § AT wWig

AT et &l & g fesrar §0
WA Y gegar [N, A€ FERm w0
gwigr aa1, foser w7 ¥QT, fasdr
FY 98y, St e foeml & oWiw 9%
qFag X FFa ST @ AR @ E,
¥ gar g fr g sty @Y Y g
fasar & 1 39 wEgr—s  wETUT )
qeT Tqr FAY ? @ET WA WY
wgiar g, gWas § §, fadsr &, o
FAGIL Y, o AAr g, SEN W B
HITHT ATEH AT AE §, YK A §O
famrg 7Y ¥aT &1 ax Fwdw foar ¥
Fgr gy Ax fusy & sk & ag
BATEYT gAFT WY qavaY | ag fawed
%Y ofaxar & < fasel &1 fRamr
® 1 arz vaar aeng ferg o< fawar
AN AR GF & N7 F gard
wifgat ¥, fevaf &, arat &, F4r stz
AN F ANw ¥ fgg o fasg ad
grar ¢ ferg oie silx fasa oz ¥
frerd &1 gt fr_madr &k
fow gad ¥ fe@zrd &) A8 forar
T g feg ¥ fward 3 fegy
marer YT faw i@ §  Fard
STq-— & | AT QLY & q& & dry
Hardt &1 gd 7gf srar &) 7g
feawr ferg o< fawar o1 fewmr agY
&\ ag faey fawr g, wawy fearr
i 81 graY etee T TwRw
faar &Y sitwre NFET SEA gaer
gatr @v frar) fgeg Y gzar a7
ared Ag A &v Aveng ey @
® ey % A gAeA FaAi fear oo
[T F AT qIMT qE F ATAT A1X
#1 gedT FIAT R ST MG XV ATAX
JIET X ® [AIAN AT §Y FEAT AT
&, 3g 7 dr g% nifsE fag . Seg
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g At ua N g _gl M,
st ag fazuy feq &, oY 2w &
zwg-27E s q £

 @saw Y, g it\: IR #§ ger
srar & 1 frg &1 g9er 381 ST )
Feq ®W §, FA B AT 787 §,
FTFIT a1 afq &) gHF@ &
& 1 =R FT wEAT IFTAY, AT AR
W SIaT & SAFT TEAT FJATH FY
A&, N FT TUEAT T HY Ad—

ot @I ¥ q@ W1, ag &ar AL

F1E Faar § v wodirg @ &1, FL
Tgar & fr faedt @ & $l7 gt
T FAT &1 gA Arwr § faesr F
FIL FRIL AN F fag a3 & &
wgar g fr faset ot qudtne & &%
LY @1 fgrgea T &Y, @R
fergear & 97w anait | ferg-gaa-
aa-feg-gqrd & #9471 €% &, 9T AT
fergeara & | saasx ¥ -7« aqr
qF R | Fg oY wErE @ W &, AN
Frw el ®E AT FET Q@R &, AR
@AT, 83 q139, § 19 ¢F qET A
FE WT § 1 wfeaxr wiet F A A 57
@RI g —w qg agi
W, ar &t grgTd (wfdw W F @
gl T g § 1 wFfr & we\9 ¥
ATIHY §© FAGIT & ATAT HLAT & |
Sit sty gadt w4 g fF wa FEr
W FIZF AanT—ag I gEq § o
1T W STF FIT AT—HAQATT FT
wiaar a1 agh 4T, v 9g A&
9qUE, AT Fidfaat F F27 ¥ %
Faoztraren ag wgar §, =g sear g,
Tt Y war g, § quar g-ug
70 FAF 1 AT FgE TAT AN |

&3 wrga, wY & gearad &Y
Fredar@ sy g &1 Fawar §—
a1q wifew §, §fmaerd ¥ §8 wmr
wigw & AT o gfew amew
a1q 7EY &1 ATaF gIHrd wEAQ
Fod giq agl §, agt 93 aFrywr
At Ad wward, fedr et wr
walT wwat § ¥ FAr FArd s
U &, ¥ gam A aan, a;rar‘r
fez-face & <o frar g....

HiFdt  Tefrmy Wik wre
(FhaHZ) : A Ak F ogar wg
Q% ! -

HeTW WY :
W@ E

fgz-forez ¥ Tar

oY wTw @ & o geaR
|19 gaIdl w< @ § | /947 wrA0H
fee-facz & & | gf, g fag amr
FT AT a1 &% 91, T § F7 qate
§ & SiwAT @, qgigd ¥ awar
1T @, YT AT JAT FT FTA-ATT
Y o9 T ¥ T@ar , FIA-ATT A0
FATE §IXT @IQT § AT WA IF FA
T #Y AT ¥ GRS arva fashr &,
AafvT 5@ g 01 o qrE @, AL F}Y
alg &7 I T F|T AT G ogwaAr
BT g g geEard o< A% @
& a8 B W A w frwrEar awr @
18 FgAr q1gar g—amy wodmE
a9 ¥ & arwear § ar _ gfegmr =
2 41, {6 2, 78r #9 7@ Dar B
IEE F qIF g FEF W agl
FT | ATy Wig FANWA T T B
¥ fRar qr, dfss srek sg% Gaw &1
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[ 7 7 st

waw fRar | srw ag A9y FE qEww
RET §, AR AT WO FTET G WA

@ &, N I Hoy A wwar - §

gl & gars & rat A gw
Sa-m faedt ¥ @, shaw o, Fr
EEFY & GEHTA &Y, AT FY AT
forsard g

g wregwa w1gd € few e

T gTegest ? A1L-A1T Fgd § 5 gre
AT FA, |7 TFER §19 F1 aHAT
A1 Tar § 7 AR gFaH FA
gFIR $87 F1 Ag wrAd | A g
# gz R@r g—gfew awad & 9@
oY wadT & AT woEr T @1 §
#Y gol—gam) fearsa< 79 adf W
g 7 FgF  Far war ¥ W fAw gu
B, TT K AT A | JIE L@, qAT
gara w1 fga =1ed &, faw @ fga
wigd &, ferg ®1 fga =@igd &1, ot
ow fae &1 9 ®E A Y, ITHT A
qgar & a ag g fgrgea & fag
wd W arer g, S¥ F @t fgrgear
%71 gdea oAt § ) ag FE WY AOT@
T8 & e @it & fewe ¥ qw
frem A TwawEAEr 9&1T @ T g
qger 7T wrk fae orar 9 AT Frg
s aTerT I FATAT 91, & Hgar
q—A@IT AN qZIUST | qfda arer
#1§ gearT arfo Sfto dYo WY orar

AR LECEIE S E e T
&R aTT q@Erar g —F w1 F A%

-q’tqﬁ:zmnﬁm TET 4T | TH HT
% = for A< o orqrT gAY AT
® ¥, g7 9§-fad a1 gqaEsr ArgA

28 ¥ | FAGATR & g Iy A
®Y AT AT, AW FIT gAAT QAT
2130 w17 ar frmw qa oY, A%
g¥ T @7 A gera wY gund gy
Trog ®Yer | & arqw a3 ) | ger
Fr Aty 1 Siv Fwr f§ wiwEw
T HET FAT GAT 1 SEH F@HT
T T Y w46 1T AT Few

© & fipar gom a1 | #Y qeT War W

& | SER w5 AT NwEw F AN
fr wgr & kW wr g, s
TG AT ATH | FAT aEANE &
ATTHY | HF F9A a1y vy wArE ¥y
T AFT 9 F qq7 ) I« qur fr
sav wifgg | 9 wrfgy, dw &,
fETrar aifgg feerar &Y | Y&
g T T ¥ @y Ff wiw
ot 9€Y g¥arn, @ sy @ grar
¥ a9 A ) OF & g ag-
wig & qi ¥ war @ agi qan
w71 f 3a%T 9%g &T 9 ¥ @
faar g 1e@IR N oy F a3 gg
wieer & sawt wrdy gf & | agi &
qEET WS ATZHT § ) FX Fgr Ay
oy AT | £g7 @ i ¥ wemd-
fatzg &1+ #4 sgr aNuw qEY &
e & gRfaczg a1 gvd § ¥
mq‘ft a1 el ave forar § ariforal
T A% @ FICT ) wiwfad) &
a1q Fdw | fodt A< & e =R,
N g1y qudfoez #F §§ gwar g
19 A Forewgr & 9T gAY |y Qfag)

. @ 92 a1 A ST TAT AL A

wWraw 9 Agl ARax wAw AT
91 | %a¥ wlE drgdr ¥ ¥ fiv g
gET IFgM A0 xad ardls &
ERTARIY & wgar g fe dF ow &F
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w1 o1 fiwar gorr, afer g ¥@
aY &% & a3 arlw wy Y wER
g ¥ gEwr fagd fadt, saw
TFHT W ATHY § | FE T ITAER
frsy forgwr T 91—

ofafg af & & aror ag1s,

fex & sgaT arw g Mfee fog

- _ w3 |

vy fag =7 stoig =Y g7 wrad
¥, gufesl & g |, g o
Fow FL At Fifas) ¥, g7 Frfawt
% qATg XX A1 A, €F FifaA w0
TEY Y AT A, I§ G AT Mfaw
fag & fursal ®) 9 arwc <@ fran
21 AT ¥ FO A FT T )

| %¥ 9§ %1 4qAq qg AA GAAT
NagamrRE AN sz g f
qifeardz &1 AT AT Q) F4f
For &Y | woT FTATN & foag AT <€)
agt zzare @rgy ¥ gqar faw

QT ?

% gag I @A FT I8
FIAT § FAwr  9gAT g A< qrw F
aradfY ww it qgar g ofaY W
war g« N fog ad AT worga wg
R aff g dfsr o vz 5 &
A1 3T, IawT §ra 9% favary agy
gioy sgar g frg =T enigm,
Jawt  €va< 9T fagarw wEf ¥ )
& @ wewr wwar g W wgar
R—r gAY 59 7Y, N FH § oY
AU, JU gH WY G, s AN g
AT _

'?tﬂm%ﬂ‘m!ﬁh%wﬁtﬂ

. W g A Y § W & ey wga

B IE w5 of qF en KA e
HTTEY EATAT T T E 1 TR ¥
fordt St g PRt & A F wrefrar
@ & 1wyt WYorer At & a¥ ¥ evw
N

arsaw wgvaa, & a¥wT Rav f |
soae wEed X wgx § v o, &
wgar g At (gurd O @

MMy go¥ focge o &) a7 @@
amA N zwAa H § fF o awR

Aw & TFE @A ¥ AT FT F1H wA

2, 89 99 GTETT T gRAT @19 3T ¢
w1g el ot 91T MY TR A
adi @ fe dgge Wl N WA A
gz ¥ & g 1 wEt g ahrCw Wi
ot | wg & fr arfedw Adl aAw
fear | aefa wTaR ¥ F47 a1 AHTAR
¥ o, A9 6 JTEAT FATAN
Wfgq arfedg & a4 § IS
fredr oY @Y | qg @Y adt are g€
fs 9 W& aF YT 9T _wq¥yr wig
@, 99 9 WEA ¥ 1% Q91 fF A
gAT, AT HT FAT AT W AT AT AT
a7 fi a8 oY HI%T qiqT gAT 9T

Cgray Fgt GIEHIT RN AE @

weifadt #7 Taddz ¥ QY 1 s
qIGAT AT a7 &Y ag & feavaz
& onaiy st ¥ &Y fiF gu TEY gevrer
gHY | HTT qF FRFA e FW &
Falfs drr @ favee oY faveerardy

- ¥ o A gAY ¢ (sqwemw) §9

FEAGAA Tren AT AT (¥ wwy
o arfo WMo FT qorra ¥ srrge Mo -
TATHT A 27T | qrv@a ofr Wy agt
9T Wor fEar § IR @ wawrofe
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off & ara geww & fog woar =fgg
91 a1 {6 quET-913 g FMWIST | TiEY
ST, ST WFIA S I Bo WHfgar ot
aw £F B WA & 1...(cmawm)
I, ATT AT A dTg gAY
Nwar | A9 Fg & 5 nifmarie w0
FNAET WS ) Peww ag @ fe Ay
Tl 9w ? w7, wifg  wIF @Y
s ufag T a1 T WA WweAr &Y
ML g0 s« GJg 7 g &
MY agf s &) 4g W@
war w3t § ool gAFY @ FEr
g WITTATE &7 g9 g | IZI1ET T
ar qEER T A owar qFA ¥ fag
aber w1 € 9 war war g e e,
feew TEqw A AW AT Wi
ar zw F€f )\ gEgwvamw EarEy ¥
TA Y, JE ST §FT g 1 FAS qY
g FT. 931 § 1

uaRfas arg g @1 2w TIT &
fag §arc & & 98 qgar TeAT §
o S FFTEAY & 9 &9 FAT ALY
qarTr ? oAy T mfasw w7 @
& ? arIwd uFEfeer weT qgd
W 98T &\ uRdfare wl-gy qref
g7 o Ao WA, W FSWT
F1 TgT T §, T gL @ §
AFQATEE ¥ A fEar § e segew
fewawdl & feumw gfaarc s
QT g aFarEl £ 7l | v o,
w1 gg 971 ad & f& frady gk
FTT @ ot Fraa W€ st o ?
A @ ggt F3wT A gud w7 &
oo (TTAER).... wIE, WifeqT WA ¥

HEN 9T. | AN HAAGLT ST @,

sufeg 8 R & | T 74 ¥ off wgay
gt 6 g & wrlare ww @Ay v
Sy FIFIT FATAY | FAVFA T wiy
W araTarE wEY 91 § | AR w7
ag T1A3T § PF AU JATF HIATHY |
g1, AT & & safag #1€ gy
agf &1 agf @, fe@sc = e
f& I=vf TdIwa @g «EAT AW
T AR | FTHIT AT TT qHA
& sIFe 9@ ¥ g O fr gA@
gIETT AG) g gwEar A1 gfeawr
FT AT &5 9 AT HYAT HTA-
HRHT AT |

SHRI INDRAJIT GUPTA (Basirhat):
Mr. Specaker, 1 listened with great
attention to the speeches of Mr. Bhagat
and Mr. Bhatia...

AN HON. MEMBER : What about
Mr. Bagri’s speech ?

SHRI INDRAJIT GUPTA : Mr.
Bagri’s speech was of course overwhelm-
ing and T am not able to cope with it
just now. It was a remarkable speech,

Sir, I regret that it is not possible
for us to subscribe to Mr. Bhagat’s
appeal that in this hour of crisis what
is really required is to give overall
support to the Government. It appear
to us and it appears to the country a°
a whole, agd I am not unfair in sayln'
this, because the people at large in thi®
country do fcel that the Governmen®
has abdicated its responsibility on th
question of Punjab because of what i°
happening every day. In this Parliament®
after all, we are not called upon to do,
anything else but to discuss and debate;
we canpot do anything more here.
‘What is to be supported we will support
and what is to be criticised, we must
criticise. That is what we are sent
here for,
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These curious things are happening.

1 can mention only one of them. Mr. .

Sodhi who was shot the other day,
sitting at a tea shop outside the Golden
Temple complex, according to the press

reports and a¢cording to thc statement -

also which the Hon. Home Minister
made the other day, was a proclaimed
offender ; he was a criminal who was
wanted in several cases including the
case of 2 murder of a police officer. He
was sitting in a tea shop outside the
Golden Temple complex drinking tea.
But unfortunately he happened to be
accosted and killed by some people
belonging to some other faction—that
is a different matter. But we have
repeatedly been told and X have seen
with my own eyes, a few weeks ago,
that the police is standing around the
Golden Temple almost man to man, in
an unbroken chain. Here was a pro-
claimed offender; a man wanted in
scveral cases, who was sitting in a
public tea shop outside the Golden
Temple complex and drinking tea.

Where was your policy ? Where was
your sccret service ? Where were your
Intelligence people ? How do you expect
anybody to have confidence in an
administration like this 7 I am just
giving a simple example because they
say that it is very difficult to find these
people, it is very difficult to locate,
them, detect them and apprehend them.
But here is a case. He should give
some reply. I know he will not reply
to any of theée points. This is the
whole trouble. That is why I do not
feel very much inspired to participate in
this debate. We can get nothing out
of the Government. . They are not pre-
pared to say anything.

Mr. Bhatia has madec many speeches
in this House on the Punjab situation
on previous occasions and I remember
him several times emphasizing the fact
that; according to him, the Akalis have
launched this movement only because
they want a share in power from which
tHey were dislodged sometime back. I
?180 remember him saying that their
In_ﬂuenoe among the people, among the
Sikhs, should mot be exaggorated

because he kept reminding us that in
the last Parliamentary elections, the
Akali Party had fared very badly,
winning as far as I remember, only one -

~ seat out of 13 scats. I do not know

what Mr Bhatia’s personal views are.
Today, hc struck a slightly different
note. May I know why the @overn-
ment is treatiog the Akali Party as the
sole representative of the Sikh commu-
nity ?

Why ? You did the same thing in
the case of Assam with the AASU as
thcugh there was nobody else in Assam,
no minorities, no other people belonging
to different communities. For years
and years, AASU was elevated to the
post of having the sole monopoly and
the representative power to speak on
behalf of people of Assam. Now you
are doing the same thing here with the
Akalis. You arc equating the Akalis
with the entire Sikh community. They
are no doubt a very important force, a
very powerful force, in Punjab. But is
your attitude as a Government correct ?
I do not think so.

I would like to make reference here
to the fact and I would like to remind
you that when Mr. R. Venkataraman
was the Minister of Home Affairs—
temporarily he was holding the Home
portfolio—he made a statem<nt in the
Rajya Sabha on the 22nd July, 1982.
The occasion for that was a meeting
was held of the Punjab Integration
Council and that meceting was boycotted
by the Akalis, They did not attend
that mcoting. Commenting oa this,
the then Minister of Home Affairs said,
this is from the Record :

“Unfortunately this mecting was
boycotted by the Sikh community.””

Even if the Akalis did not attend that
meeting, the fact remains that it was
attended by some Sikh Congressmen,
by some Communists who are Sikhs, by

‘some Independents who' were Sikhs,

They nttended that meeting.  But
apparently if you are not an Akali, then
no other Sikh is worth anything in the
eyes of the Government |
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* Shri R, Venkataraman has said the
eom‘mnnity has boycotted this meeting !
Thiu is your attitude.

Now l am raising this. matter
because you have made a public offer
to discuss with-them the feasibility or
otherwise and the desirability or other-
wise, of amending Articlte 25. 1 do not

want to go into that matter again. You -
are free to do whatever you like and to -

discuss with them. - But if it is a matter
pertaining to the Sikh .community, does
it concern only the Akali Party and no
other Sikh ? When you sit down to
hold your discussions onm Article 25,
kindly keep in mind what I am saying
now.

Really speaking, as I have alteady
mentioned the other day, Article 25
has got nothing to do with the question
-of personal law at all. But Mr. P. C.
Sethi has told us the other day, though
he refused to reveal in full the contents
of that communication which he
received from the Akalis, that “Yes. . It
contains something about the personal
law,”” But he would not tell us what.

May I, with your permission, just
quote from what is said by Mr.
Lopgowal in that Memorandum which
was circulated some months ago to the
Members of Parliament ?  Every
Member of Parliament must have recei-

ved a copy of it.

““The microscopic minority like
the Sikhs has genuine forebodings
that like Muslims, Buddhists, and
Jains earlies, they may lose their

identity in the wvast ocean of the-

overwhelming Hindu majority.
Their misgivings in this respect are
further heightened by the highly
arbitrary manner in which they
were defined as ‘Hindus’ under
Article 25 of the Constitution even
in the face of stiff resistance by
their representatives in the- Consn-
ment Assembly.”

Whether this is factually correct or not,
I do not know. ° )

““The  repeated  affirmations
currently being made by the Sikhs
that they are a nation must be seen
in this context. It is a reiteration
of their resolve to uphold the
sanctity and integrity of their in-
dividual identity and it is with this
very end in view, that they seek
amendment of Article 25_of the
Constitution and the provision of a
separate personal law of their own
like those of the Hlndul and
Maahms P :

I This is what Mr. Longowal had written

in that Memorandum.

They have made it very clear here,
what they want. Whether you should
agree to that demand of separate personal
law is your business; I have nothing to do
with it, though we understand that one
of the main planks of that proposal
would be something which would lead
to disinherit women from their right to
property. If the Governmen: headed
by Mrs. Indira Gandhi wants to support
an idea like that in this year of 1984,
that a new provision should be brought
in as a result of which women would be
cut off from the right of inheritance,
you are welcome to.do it. You take
that responsibility and face the people.
But I only plead with you that religion
and politica should not be allowed to be
mixed up together. This has been the
bene of this country in the past. Do
not allow the separatist ideas which are
based only on religion to be encouraged
and strengthened. We are absolutely
against this thing, This will mean the
end of this country. And why we are
pleading with you, at least I am plead-
ing with you, to take firm steps against
these terrorist actions which are occurr-
ing with reckless abandon is because if
you do not do it—how you have to do
it, how you should act, what arc the
stages through which you should pass
and all that, that is a differéent matter—

. if you fail, them counter-terrorism will

be organized by the Hindu commaunity,
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by some sections of thé Hindu comm-
unity. They are wanting to do it.
There are extremists among the Hindus.
Who were responsible for those inci-
dents in Panipat and all that which
makes us hang our heads in shsme ? So,
counter-terrorism will be organized by
the extremist groups of the Hiandus if
they see that the Government is failing

to curb this terrorism which is being

carried on now by the Sikh extremists.
And if that is Jone, if this terrorism is
allowed to lead to counter-terrorism,
there will be a communal holocaust
which has not taken place yet—for
which we are very much relieved and
happy. .

How is it that one of the main tar-
gets of the terrorists is these mixed
families, mixed Hindu Sikh families ? I
hope you have mnoted that. Take the
case of Mr. Manchanda who was shot
here in broad daylight; his father and
brothers are all Hindus though hec was
himself a Sikh. Then our M. P. Mr.
Tiwari, who was killed in Chandigarh;
his wife is a Sikh. Mr. Sumeet Singh
of Preet Lari who was killed was a Sikh
althogh he was clean-shaven; his family
was a Sikh family; his wife was a Hindu
Is it just a coincidence that these attacks
are made on the mixed families ? There
is a long tradition among .the Hindus.
and the Sikhs to inter-marry and have
common families. There is a deliberate
attempt being made to drive this whole
situation towards a communal frenzy,
a communal chaos; a communal tension
is being sought, to be built up.

There is no use saying—I do not
know who on this side of the House is
bothering to say—that there is no
external danger. The point we are
saying is that Government, by the
way it is drifting and - being
inactive, passive and helpless,
not doing anything, is only further
providing a breedingg-round for those
forces. Who does not know about those
external forces ?  They are not hidden.
Some are hidden; it may not be possible
for you to reveal or you may mnot-be
able to detect them. But there are
many openly hpstile forces operating

which some of you have mentioned. i |
do not want to repeat all that agnin.
Those external forces wich are hostile

- to India would be extremely foolish if -

from their own interest they did not try

‘to exploit the present situation in the

Punjab; they would be fools, This is
such an advantageous situation for them
to meddle in- these matfers, and they
are doing it.

Mr. Bhntia suggested as one of the
solutions that all smugglers should be
rounded up ruthlessly. May I kaow
who is to round.them up, who is going
to round them up ? In the police sta-
tions there, all the police people, from
the officers down to the constable, are
hand in glove with the smugglers.

Everybody knows it. Is your
Police capable of catching these smug-
glers—when they themselves are living
on a share of the spoils of smuggling
which is going on across the border ?
Everybody knows it. Then you have to
come to my logic which I said' last time
—that at least all the high officials of

_ your Police in Panjab and in the Police
-Security forces, if necessary, have to be .

brought from butside. 'They have to be
professional people, committed people
—mnot the people who are in charge
now. This is a futils exercise.

I would have quoted somebody. But
then seeing what happened to poor Dr.
Subramapian Swamy a- littlo while ago,
I do not also, want to be asked that I
must reveal who said such and ‘such
things to mr. But somebody not this
side but that side did tell me, that he
visited some thavas in Punjab in broad

. day light and found all the personunel of

the thanas dead-drunk—dead-drunk and
they were only. concorned with their
share in the spoils of the smugglers.
Mr. Bhatia is giving sermons hcre about
rounding up all the smugglers, Who is
going to round up ? Thén you will have
to-change your entire set up, the entire -
security and police set up. Are you
propared to . do that ? Even the Central
socyrity forces which are-sent there are
under the orders and commnnd of the
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State Police Chiefs. You will not be
able to do it.

Therefore, I am advocating ‘a three-
pronged line of action and according
to the priorities. I said it last time and
I am rcpeating it again and I have no
new sclution to-day. The first is, as
many friends have said bere, uliimately
whether we like it or not, this problem
is not going 1o be solved by law and
order methods. There has got to be
some solution of thesc issues or disputes
—call them whatever you like—which
have been raised from the beginning of
this movement. I do not refer to the
religious issues. Most of the religious

issues you have alrcady solved—I mcun

you have accepted their demaands. But
on this issue of Chundigarh, on the
issue of division of river waters and on
one or two other issues which are there
and abcut other territorial matters, you
have got to com: out with your pro-
posals and with your solution. We have
advocated that you should again call a
meeting and you should call these
people back—although I do not for a
minute support their claim to be tae
sole representative of the Sikhs in
Punjab, but sincc you have elevated
them to that position as you have done
with AASU in Asswm—cull them back.
If they come, well and good. They
would not come obviously just now be-
acuse their people are in jail and you
have arrested their leaders. But even if
they do not, I say as somcbody here
has said, these issues have been discus-
sed enough and huandreds of times. Now
you should come out boldly with your
proposal regarding Chandigarh, re-
garding other territorial matters and
and the division of waters. People

may scoff at the opposition con-.

claves; but the fact romains that
in the opposition conclave where the
Akali lcaders have been precsent, they
have agreed to certain things includ-
ing the reference of the river water
matters to a ‘Commission headed by a
Supreme Court Judge. They have agreed

to it in writing and it is very difficult for
them to go back on that without isolat-
ing themselves from public opinion. But
why don’t you say something ? Why
don’t you come out with these things
so that among the people at least some
sort of sanction is created which will
help to isolate these terrorists and ex- -
tremists among them ? That chould be
done. That is our first priority because
either by agreement or unilaterally for
these principal issues, these main issues
a most reasomable and just solution
should be announced by the Govern-
ment. In mcest of them, I think, we
will be supporting you also if you stick
to what has emerged already as a cone
sensus.

My second priority is : of course,
we arec not yct doing anything about it
—not very much anyway and that is
mass campaigning among the people.
Somebody here said that the Parliament
should rise to the occasion and all that
Mr. Bhagat was waxing very eloguent
But in all these months we have not
been uble to send even a parliimentary
delegation of Punjab. How are you go-
ing to rise to the occassion ? I do not
understand.

We are not yet able to send a prlia-
mentary delegation to Punjub.

SHRI B, R. BHAGAT : We should
do now.

SHRI INDRAJIT GUPTA : We are
not able to go and hold meetings. We
arc not uble to organisc peace marches.
Some parties have becn doing some-
thing on their own separately but I had
pleaded last time that this should be a
collective endeavour because my e©X-
perience is—I have been to Punjab—is
that among ordinary Hindus and Sikhs
there is no temsion. They have good
relations with each other. These people
have not succeeded in speiling the same.
I was told that from some villages
Hindus ran away to the towns and the
Sikhs from those villages went to them
and persuaded them to come back.
They told them that this is very bad.
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We are mﬁbla for your safely You

stay where you have stayed -all theso ' -

years. It is theso poople. who come
#rom outside, throw a bomb aad shoot
somebody and try to create artificial
tension Should we not do something
about thém ? Qur parties with what-
ever organisations they have got—their
cadres and all that—should we not
throw them collectively into ths cam-
paiga, giving courage and organising
peace marchos agsinst these communﬂ
divisive forces 7

We are not prepared to depead oaly
.on government action Let governmeat
act. Government, -of course, his prime
responsibility but governmental action
aloae is not going to solve this problem.
So far it bhas failed. Aloog with that
cpaoplg must be made to act also.

My third item of three-pronged
solation is that you must toll us now :
Are you going to change the adminis-
trative sot-up in Punjab ? The whole
thing bhas just collapsed. What you
speak out in the Central Hall we are
not allowed to speak here. In the
Central Hall you tell us that 90 per

cent of police is sympathetic to these.

people. (Interruptions) This is what
people are saying. Now, Sir, this does
not apply only to constables. [ would
not blame the constable so much. Ha
is a poorly paid fellow. He has his
wife and children at home. When a
high police officer can be shot at the
Gates of Golden Temple then why
-should he take the risk ? So, when any-
thing bappeas he looks the other way.
But what about the high officials, the
people who are responsible for this
‘whole operation ? If they are go-
ing to behave like this and they

bave no commitment and courage to,

<carry out their responsibility and if
they are cowards then you cannot allow
them to remain. The whole country’s
-gecurity and unity is at stake -because
of what is happening in Punjab. So, it
.mw be seen in propnr natiopal context,

You aro talking about counter-

insurgencey mieasures. I also said some”

thing about’it last time. Uonlw insors
goncy measures depond for ‘their sucoess -
basically on your intelligeace informae
tion, If you don’t have reliable intelli<
gence service ypu can never hawe !

counter insurgency megsures.

Sir, I am not asking the Home
Minister to ' discloss what he is
doing or mot doing but the
problemi Is that he never teolls
the House anything. Hoocan tell us in
vaguo and round-about manner how he
is attending to these problems.” As Wwe

" are not gotting aanything out of the

Home Minister that is why these
debatos are proving  fraitless.

. (Interruptions) 1 hope the Goverameat

will be up and doing more than in the
past.

sit wfte gwo fagre fag wrery
(87%€3) ; *TNFT @BT, T @XA
B ATT qarx T ygE H W
qiw THT TEY TEN ¥@ gow W xw
gy 9T ¥ga gl | TAET W Y Py
qgx frwiar amr wifgg a1, ¥fer
7z waaT gy w7 @t 1 @ywx o
arr ag § fr werd fead we ¥,
eqtad fear qE fear e s«
firg® g9 ¥ WA TAT ) gondww
FpTet OIET A qUE W A7 | HT AHreY
qreéf ¥ gra ¥ fweTaad & g wely
7§ ) AT Fq faosgae & gO ¥

fasa o< foa @i RIWT H 91w

odT 7 ) AU qF WY AT 9T, W
¥ gwz3 fog g\ ¥wg3 srerer ardt
¥ frg, 91F AFAT [EITT & gHo AYe
Yo o *iﬁ! E'Y{tl' IaFT AFT
AT MeaT Evqq ¥ Faw area &
st S1Af ®Y AT W7 AW Y€
fear | AT A qIX w7 AT AG-
T W ad atg ag g frad
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W wanar W@, l:! g
w& aret irmz €y 3g T wwW
wifwe § 7k § ) @% for ¥ wifoivarer
¥ awrefial & gy ®1 wE STATAT
wiaTe & gn st R/ gF o
ey fawaard & sewr war fear o
Foaely ¥ 9T w1 g sl TEw
ot wgi &3 w3 IR af@a fear
R Gl GG LI CL
¥GY svgro §arar o7 @war § fw
&gt ¥ wg 7€ welt ff AT wET GGT
o€ AT HT €@ FT ar gw fawa
T Yy

tri‘lmt grgd, @R ¥ fag &
g aga gimw Y ara §, Hgas
gay wear g fewdl § Swaa
qT Stz ®reAT, Tegik § arfad g,
& wegw F<@T § IZ@TATL 7 )
fgegeardY ag WegA FOAT § ATl
gy & fqg gg A qg @ @
qiw fgaz &1 9 97 | ATET €F47
A agar HT g/ HAML FT BIAIT
FFer I3 @ & fed o ¥ €3
fore 7% gy § 1 dfweww rfear
. wgd g, oedwA wAT, WU AR
Qe sed M ¥, S qEIA A
FsrTws i wg A Y| awma gu fw
g% agi 95y gl oy § ) w9 feew
¥ qaiiz #) agh T@Ar, A At w

oo TCF, A6 B qE FI& AT AA
ﬁwtqtmwm T ITHY
SPowa 2T | 77 ABEE W AT g
fe gogTsg ¥ g W @gE gk @,
su sfamw qEfw ¥ AR E
m-i’f qiff & ami ¥ % 9w a9

@ aoh awle ¥ wE T e e
farrae §) 476 ¥ g1, SUTE ¥ W,
Mq e vg - oy § Fe gw wawr
w9 OF & | wIewr W wTEgr
¥% war W9 TAw  w ¥
qeiid i | sw aw AQaw
A AT Y | FgAT TATH AT F AT
a1 fiF ®1§ $gum Jo g sy §fe

fasw v g5 A awar § AT

TR & erar fasgw & 9t
fNwar & g o @ @ F e
W FW@ R E sa ¥ Arar g—

You send a deputation from the
Parliament or any Party, you will find

that there is no culprit in the Golden
Temple,

gy AT FEEWT S|AITY, OF

¥ 3% TeE? ¥ FeFT A AN E

fir qeg ¥ 718 Fafwe 7& &) AT
a1 &Y +81 &, Qe o s §
Gt Faf AraT # fuveTrar ¥ qek
¥ gu FEAY FT gaAT ¥ @I, Y
fgaal &1 faz mef @ gF ATATE L

ag faad §—aiiaE 3% s
geuire Frwrear § | OF CqE EaEr”
g, el fasTEAa@ A 8 qaigl &7
warE giTr B 1 w9 93 UF-gEF
HTA-AAT T A al # 9% A1 WAL
f—wR afer A wAF SwE
®Y grEd HOR AGA § T T
®Iq TTATET, HIT FIT FIAT LIEG

g ?wy as @ ¥ Al fear) qE

A% a1 sznrr& agga %@ &
eI 3 agk qiﬁ% § afew s
et Y A wY—I iy g fAsss
§, s 9 §, W0 € IS 5@
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&, wra ¢, qz W A §— war gak
TTHrT Y i forrvard af) §, ay
BYNRATE T w7 A ¥ 75T ¥ Ao
WMo, o mifo wito, THe o ¥
qoar ar wify fs Yar A¥X Par g ?
€T FAT qIAT §, F\T ATET AraAv
g-—?-m x& ¥ gfaar I9eY aff fd

18.00 brs.

efsx grge, AT gowr EF—
g% wfaez, af AT er §, qgi Q)
gegrT agt wreeng X, g feew @
wrafaal «Y 2wy, ¥ wifaT g7 &
arfes & ) 2 FEr—gaY JTIHY
wrT flear § st ¥ wrAy fawd &
faw argT wge ¥ X 7Y, foft ol
et ¥ WA WA | A AT ACA
a1 Iy gereay o f ) aiferes Qea
F A svaT WrgEfizdr wrE frwwr
Taar, ¥fsa o gad arg &, FTFPY
feareaT n ¥ Trww gar av, Mfwdf
w38 ot g€ &, 3TN A@r Mowg
fRar—srrat ot 1 xud g T war

NN wgE EEr g EW A ¥

TIXA Aw (I E, TGIT FO q@T
TFT f—afeT @ @e1 w71 for ?

X gawar g—ead Ay Ut W

e Par—Arar ¥ BET gH F94T
gwdy § agi wrad AT A B AEL
rrgst ar Al s e T A
Tga guT §—Igh WX S-SR
wvary o gar s df s I
WG AGTAN 7] (APAX A, qY ABTY
Y gedw & fear oA 9v ) foswr
AN et ¥ Fary T €37 AW w1 Y,

T areaid gf—war fedr afo

ﬁo&iﬂlﬂ,f‘-ﬁﬂ ﬁoﬂnﬂ‘o
aTq@o Mo A goT Tar ? ¥ ww
wral 1 9 wucAff & ww @
s ¥ wwr g & wifeT, vl
YT o, €T ¥ Wy BT ? K o

- ag gaRar § —stefew & AWt

wrfo Mo aw gE gy TR F AN Yy

& drory T ¥ gw  ff Fovdee
T wTgar g —wmw aeew fiw
HaNrge < g, fow adE ¥ agt
wtw g @ § qF-ga A wow v @
& o< g fawwT arad ammd wr At
g ot xg gee W, foew aifa @,
auTy ghaar & fawef @ W ¥ durw
¥ @ §far age wy &, afw
v aifg? fe sro wowrd fe qw
gar e ? AT F9v Wl e
oYz g w7 Fowr w q@R A W
o &, g Agl d I A aA, W
w3 ? .

wirwT grga, fred fedl g @
T wT wq gar g0 wak am
a7 ) YR qw gt fs agh. W9t ¥
fearardr &Y $A¥Y s9ar fear st
I aw ¥ O )} § v o o ey
) ¥4t gaT dar fear | #F sgr—gw
1T I¥ ¥ AT FIA  AH Y, JA
Wil ¥ FERr $AE TEAT INT 9
fearr wra s faar | ¥ Nt o g

@ ) Wy g fawer vt & gerr

g1 aady s v §f zwafed @
%@ g3 ¥ v fawwr anrq st after
w0 fF 17 T, N arg A §,

S gard geifaad 8, wngT & gest

# &3 §, frur, §, faw o §, @
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[t N que Frgrafirg aien]

99! W) ATIHT ¥AT KORAT § | ¥W@T
R AR A oy wT A gw §
gt wifaw <@ avy § ol =y
- WATY ¥ gt W@y LA avor
e §, v w7 gy §, AW q%-
gul ® S FIAT §FA §, AfeT
yfore wEf o @y 1wl T GwAY

g1 S wuwmadl qar g fafaeee
wrasde s v fafaeee e

F wgr ar s S ®1 wow AT TEA
qy, ag ¥w e @1 m3r | fag
- ¥rE 9X gfaw Tgf 9gw @, 9
TAE ®T FHAAT A T gwar av
¥u #Y faeer @ war) g7 N
a<g ardr v gaTe fowar fRar aar
Afen gfrg o= agf o1 wwdY |

That 7is the Gurdwara complex. How
can this case be registered ? Who is
investigating the case 7

oty g9 aww agf af o ¥
daeet & war, W ww Pt
T T §AT FIAT | FAT ¥y Worez
T § ar agt ege 9T WqTAT
‘wifgy, ¥ear wifgy fis wgi & D

wft § 1 s Tag & wewdr

arear firay ¥ar &) wifey = &7
L1 WE D wow AomrAw F wrer

fag slg ara @ 7§y

& ara w) wvAT A F@ gy, ¥4
[P THT W Tw7 § A0 ) qeafea
-8 fe xdfeam @ww &% O | ag waf
w ¥wiw g fs .3 4y & s,
STEY /A ¥ T §, wfww ¥ wad
IQ & <8 wIq%F grgrAy %), fadiy
Y ) w7 &, ag awhvd g1 <@

LR SR o i\'ﬁrq fe qg; |

- fawgfeY xaft evgz w7 Afwg s
mgi A W a1 ad atcq N ar

w% | o A & fag 3d% aar 3%
WA W QAT & W ) WY Tga
qeak §, gt wewr ¥w qiv | wW AE
o, TR @ v o wE e
favw avd &) o1 AT F WA @
&=r &

ot worer ;< Wy
AT ] AT Awow & WO FsAT
LA

st ot quo frwr fag wre -
gafg sarzr 4 wgx fgg § I
geatea we'nr fir faw s &Y e

w3, fawgfdy zrge *fg, o avax
gl 9T wFY ¥ [EY YEHEE wI@T
g1 ar wge & avit @ Wy
FAIT FR@TE | '

"PROF. K. K. TEWARY (Buxar) -
This matter has been debated at least-
on 5 or 6 occasions; and I do not want
to repeat the arguments advanced by
my friends on this side, and some of
the stalwarts in the Opposition.

There are very dangeromws trends in-
the whole scenario; and we have to take -
stock of the situation in its totality. ¥
agree with the argumnet given by some
of my fricnds that it is no use apportion- .
ing blame.* But at the same time ¥
would like to remind you, Sir, of =
statement made by a colleague of mine
in this House that such occasions, snch
challenges come only once in the life:
of a nation or come very rarely. I
repeat it, and ssy that an occasion, a
challenge has come which has to be:
analyzed, rather than jumpirg into swome:

. precipitate action.
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The necessity, the mr-qﬁiu necess

sity is to snalyze all the factors involv-
this Punjab imbroglic. In Punjab

the situation is of course bad; but the
attempt to lay the blame, as two impor-

tant members of  the Opposition have

doae, staggérs me : I mean the argu-
ments given by Mr. Chatterjee and Mr.
Indrajit Gupta.

If we lay all the blame at the door
of the government, this cannot take us
anywhere. After all, we have been de-
bating this matter; and the opposition
parties, T want to remind them; you just
tell me how many times the oppcsition
people have been associated directly or
indirectly with the necgotiations about
Punjabi Subha ? I maintain that the
wholo exercise, what they say inside the
House and outside and also the forces
at work and the dynsmism that the
Punjab problem is taking should cause
scrious concern to all the right think=
ing people, all the patriotic forces in
the country; and we must not try to
bark at the wrong tree.

r

The situation as it emerges to me
scem to be a mixture a mix of foreign
involvement and also the forces of desta-

bilization, communalism and disruption.

working inside the country. We have
brought to the notice of this House on
several occasions of role of the opposi-
tion. Today, I have deccided to speak
spade a spade. It is no use brushing
the dirt under the carpet. We have had
cnough of this, enough of duplicity and
dissmulation. This is an occasion when
we must be honest to ourselves while
analysing the situation in its complete-
ness, in its totality, because Mr. Som-
uath Chatterjee termed the situation. as
a law and order situation. I am shooked.
This situation, as it is emerging in
Punjab, is not a law and order problem;
it is an outright ‘assault on the inde-
pendence, integrity and the freedom of

this Jand. Therefore, to term it merely -

88 a law.and order problem and then to.
blame the government that the govern-
© memt bas failed In maintainiog law and
_order, is a gross simplification and I

- maintained at

must tell my Marxist friends (hat theif

_tragedy. this naiverra of their perceptions

the bondage to their ideological miscon-
ception have been the undoings of many-
a so-cdlled progressive party specially

-the Mraxists, the Communists not only

in our country but in other places also.
(Interruptions) -

SHRI KRISHNA CHADRA HAL-

'DER (Durgapur) ..; He .is-distoring the: *

facts. It is our party which is in favour
of finding ‘a solution of the Punjab-

~ problem. ( Interruptions)

SHRI SOMNATH CHATTERJEE :
Either he has not understood me pro-
perly or he is del:b:rately trying to dis--
tort facts. . :

(Interruptions)

SHRI KRISHNA CHANDRA.
HALDER : Why is he accusing us

“when we want to solve the Punjab pro-

blem honestly ? Unterruptions)**

MR. SPEAKER : This will not go-
on record.

PROF. K. K. TEWARY : This
shows intolerance, 'lack of seriousness.
If I em permitted to use the word, the-
»® cho sit in the House, are not
supposed to understand what I am talk~
ing about. o

SHRI KRISHNA CHANDRA.
HALDER : You were not born . when ¥
wast in politics. I have been in politics.-
for more than 45 years.

PROF. K. K. TEWARY : It was.
pot for®* that I was talkiog...(Inferrup--
glons) A reference was made to the
nature of the demands, Since the
demands have been gone into elaborately,.

1 am not going into 1he nmature of the

demands, beceuse the Prime Minister
the very outset ol
negotiations and she bas been ropeatiog
hergelf about the intransigence, lack“orl

**gypunged as ordered by the Chair.
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authority on the part of Akalt Dal. All
of you sitting there tell me whether it
ia a fact or not that you bave been
tholding meating with them, you talked
about not mixing religion with politics
and the united front or whatever outfit
has been floated by you.

You have been the supremo, the
Communist party of India and the CPM,
théy have been the supremees of this
outfit, which includes even the Janata
Party of Dr. Subramaniam Swamy, Sir,
4his party, whether it isa fact or mot
that knowing fully well, the re of
the Akali Party, the background, the
-communal, reactionary, Fascist charace
ter of the Akali Party, whether they
‘have been including. inviting them to
their conclaves or not, and the concla-
ves arc supposed to solve with a magic
wand, they are supposzed to solve the

problem of this great nation. Tell, me
Mr. Swamy.

AN HON. MEMBER : Do not ask
thim.

PROF.- K. K. TEWARY : The
‘Prime Minister made an announcement
of unilateral acceptance of all the
religious demands. (Inverruprions)

I am not yiclding,

SHRI SATYASADHAN CHAKRA.
‘BORTY : The type of language—the
dcbate was going on well—the type of
language and political attack he has
been conducting. we agree that you
allowed it, we do not indulge im. - It
-you allow it, you must permit me fo
attack his Party also.

PROF. K. K. TEWARY : You have
-no standards.

SHRI SATYASADHAN CHAKRA-~
BORTY : We maintian a standard.
“You are violating it.

PROF. K. K.
‘have no standards.

TEWARY : You

SHRI SATYASADHAN CHAKRA-
BORTY : Either you stop it, ot [

shall bs compelled to...(Jaterruptions)

PROF. K. K. TEWARY : T will
not be compelled to speak in the House,
if you allow Mr. Chakraborty.

SHRI SATYASADHAN CHAKRA-
BORTY : You are allowed. Bui yow

cannot Indulge in such type of invec-
tives.

PROZ. K. K. TEWARY : When-
ever yon speak, this is a habit, Mr.
Chakraborty.

SHRI SATYASADHAN CHAKRA-
BORTY : What did you do when Mr.
Swamy was talking ?

(Interruptions)

PROF. K. K. TEWARY: Yoo
either control the House or I will take
my seat. )

SHRI SATYASADHAN CHAKRA-
BORTY : You control your toague.

& wirem weft : vgafa &
g ¥ arwifdt & e few w1 R
C o

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : He should control his tongue.
I was listening. 1am ready to listen.
What you are trying to do, yom try to
understand.

PROF. K. K. TEWARY : Whe-
ther they have been invited for the
conclaves or not 7 (Interruptions)

Let us swear to it on the floor -of
this House. without any ambivalence,
without any ambiguity, without any
short term political gain, that we will
have nothing to do with any Party im
the couatry which is against the norms
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in the Constitution, the provisions of
the Constitution, tries to mix religioa
with politics, If you arc prepared to
make this, commitment, let us do it
hero on the floor of the House. You
do it on the floor of the House and let
this country know. (Interrmprioms) Let
the country know that we mean business.
1 just want to point out the demands
That they have "been making,—big
things that they are—in support of the
major demands of the Akalis. I would
sot go into what the Akalis have dome
and what are the sets of demands provi-
ded to the Central GQovernment, given
to the Central Government, by the
Akalis. T only want to know, whether
1

you, all of you, who are represented in
the alliance or in the front, whether
you agree; ccrtainly I mean the others,
your constitucnts in the concerned
States, do they agree, on your commit-
ments ? The central leadcrs of these
parties, they make one commitment,
one sort of commiiment to the Akalis,
then an agitation starts by the consti-
tusnts of the some notional parties, in
Haryana, Rajasthan and other pluces.
‘The concerned parties, with these, or
this solution provided by the pational
lesders, are not acceptable to wus.
‘Therefore, this policy, of running with
the hare and bunting with the. hound
should not continus,

, .
SHRIMATI PRAMILA DANDA-

VATE (Bomb.y North-Central): To

which party does Bhajan Lal belong ?

SHRI KRISHNA CHANDRA
HALDER : You are playing Haryana
against Punjab.

SHRIMATI PRAMILA DANDA-
VATE : Who has started Hindu Raksha
Samiti ?

(Interruptions)

PROF. K. K. TEWARY : Mr.
Chatterjee question how the perceptions
are getting distorted on the international
scene today and how the forces of de-
stabilisation and dismemberment inside
the country and outside, all around us,
are gathering aand threatening and
oadangering the sccurity and onencss of

this country. The threat perception is -
very clear to us. A reference has been

made to the interference. I requiest

you Mr. Chakraborty to think over this

matter. You youself have been speak- -
ing and all your friends have bess

speaking. If you want evidence and if

all your understanding and ideas that yom ¢
have got bofore you do mot see the
external threat, then I bring to your
notice some pieces written by very emi-
nent foreigners, specially the Adviser
to the Pakistani President, Zia-ul-Haq.
The person concerned is General Akram
Khan, who is a key member of Presj-
dent’s Zia’s think-tank. This is what
he says about the Punjab problem :

“India is not one country; it has
never enjoyed the unity which is tte
hallmark of a nation state. The
people who can be regarded as being
poteniially  separatists are the
Sikhs, the Dravidians and the north-
eastern peopie who includec the
Nagas, the Mizos, Tripura and
Assam.”

He goes on to ask :

“If the people of the sube-contis
nent can.comprise two nations, why

not three 7 Why not four or five
or six.”’

In the same breath he goes on to
say :

“The time is in our favour because
the problems with which India is
beset in the B80s are becoming
increasingly difficult to solve and
inste.d of going from stre gth to
strengih India is going from weak-
nsss to weakness.”

This is the version of General
Akram Khan of Pakistan who is also
the Director-General of Pakistan’s
Institute of Strategic Studies. Thea Mr.
Suleri, onc of the Advisers of the Presi-
dent of Pakistan has come out openly
in favour of cxtremists and sccessionist
clements in Punjab. Why is this
happening around us 7?7 The Depuiy-
Sccretary of the Uuiied States makes &
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long and elaborate report to the
Appropriations Sub-Committee of the
House of Reépresentatives about the
Punjab problem. I say that there{s a
definite evidence, if evidence is needed,
that forces of balkanisation, people who
do not want India to emerge as a strong
country, are very active. Mr. Indirajit
‘Gupta cautioned that if you mismanage
the situation, then outside forces will
paturally take advantage of it. The
-shoe is on the other leg. It is not iike
that. You and 1 know that the forces
of de-stabilisation first creats a sitnation
through their agents in India or any-
-where all over the third world. Sir, the
.analysis done by the American agencies
in de-stabilising the Third World is
‘through the use of most potent weapons
‘like the ethenic problem, the religious
problem. They know that probably oa
economic issue they cannot divide the
Third World countries. Therefore, the
veligion is the most combustible article
which could be utilised. Therefore, I
request Mr. Indrajit Gupta and Shri
Somnath Chatterjez to correct their
porceptions. They do not wait for a
trouble to take place. They go out of
their way through their contacts,
through their resources to create a
trouble and then participate in it. In
this connection, I should be permitted
to say what Akram Khan has said about
India being divided into four or five
units, this seems to be a carbon copy,
a live echo, of what Mr. Richerd Nixon
;has written in his book. What the
Americans think about India and how
their projection about India are shared
by our enemies all around, speacjally
about Punjab because Pupjab is coming
handy, will be clear from this.

This is the statement by Mr. Nixon.
In his book he says : ““It was no more
in the pawral order of things for all
India to be one country then it was for
all Europe to be one country; linguisti=

cally, ethnically and cuiwurally, India is |

even more diverse than Europe.” Then
further on he says : ““Whether or not
India would havs baen betiter off as

~ side you say some thing.

several  nations.” So, Mr. Richard
Nixon says that perhaps India would
have been a better place to live if it
would have been made into several
units. Theso are the definite picces
of evidence. If Communists want any
evidence of forces, of destabilising
forces, of subversion being operated
from the centres of imperialism and
neo-colonialism, they are getting inte-
rested in India. Why ? The.answer is
very simple that because right from the
very beginning they have. been utilising
this opportunity—religious divisions,
linguistic divisions—to divide the sub-
continent. And how there is maximum
pressure on India because of the leader-
ship of Madam Indira Gandhi, because
of the successes that we have been
achieving in diverse ficlds. That bas
made them envious of us and an
attempt, a grand design has been pre-
pared to destabilise. About this matter
1 request all-the senior Members on the
Opposition side to be a little introspec-
tive. Here you say something and out-
Mr. Speaker,
Sir, through you and through this House
I would like the mation to kocw the
gravity of the siturtion. When the
nation is faced with this crisis, unprece-
dented attack on the very cxistence of
this nation, when the ghost of soccssion
is looming large on the horizon, what
are the Opposition parties doing in this
country ? Today of course, the Govern-
ment is doing its job and will do its Job
but just see how the Opposition Parties
have gone out of the way. Recently,
so-called alliance drafted a charge sheet.
Is it not an attempt to weaken the will
of the people of India, to demoralise
the people of India, to erode the credi-
bility of the Government ? This is a
direct attempt and......(Laughrer).

They are laughnig. Ycu tell me.
If I take the name of the person yom
will again start objecting. They had
close links with the Akalis, Some of
the alliance parties were in the govern-
ment with them and informally :they
have been very friendly with them.
Many of them—say the Government
have failed all along the line? Lot
them tell me whether they are or they

-~
A}
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are not a mecessary complement of the
political system ? Was it not their
responsibility to use their good offices
aod go to Punjab, meet Longowal and
other pecple whom they call moderates ?
To my understanding, there is no
differencc, the diffcrence is only between
Tweedledum and Tweedledee. There is

no difference between the two factions

but it was their responsibility. They
have let the country down. Let me tgll
them it was their responsibility, they
should have tried to play the role of the
Opposition in the constructive sense.
What have they done? The Pakistani
agencies. .....(Interruptions).

PROF. MADHU DANDAVATE :
Just a second, if you look at the last
debate, the Home Minister has already

admitted and conceded that the Opposi- -

tion did help in the tripartite talks in
parrowing down the difference between
the Akali Dal and the Government.
He is on record.

" PROF K. K. TEWARY : Mr. Spea-
ker, Sir, the Home Minister, of course,

did it. It was very kind of the Home
Minjster to have appreciated their
gestures, but what happened subse-

quently ? Of course, in tripartite talks
they participated, differences were
narrewed down, but again the Akalis,
as it is in the nature of things, do not
want any solution.

To say that the Government does
pot want any solution, to say the
Jeast is very unkind and very un-
oharitable. Prof. Dandcvate has
been participating in the dcbate and
he is the leader of a pational party,
whatever be the condition of the party
today. A scarrilous propaganda has
been carried on throughout the country
and anybody who is anybody on the
opposition side keeps on repeating it,
both here and outside, that the Govern-
ment led by Shrimati Indira Gandhi is
kceping its eyes on the outcome of the
pext 1985 elections and, therefore, she
is bringing about this communal division
beiween Hindus and Sikhs, Let us be
honest in this matter. Indian polity
has emerged, has evolved here, on the
basis of secular acceptance, secular

-

philosophy dnd, except for a fringe of
them, the majority of the parties bave
subscribed to this basic, fundamental
philosophy of the nation being a secular
nation, the State being a secular State.
What is the motive behind this propa-
gand ? Yet, this is what the Akalis keep
on repeating, this is what the wastern
press say and this is what the Pakistan
propaganda media broadcast that India
is ruled by Hindu imperialism. Do you
homnestly believe that India is being
dominated or ruled by Hindu chauvi-
nists ? Yet, by repeating this charge
ad nauseem you have actually created
this imression, Perhaps for some small
political gains, you have forgotten your
own moorings, your own philosopny,
your own commitment.

I am speaking here with a full sense
of responsibility and I do not want to
apportion blame. You are all Hon.
persons, Hon. Members, some Hon.
leaders of the opposition parties. I am
merely trying to hold the mirror nearer
to your faces. What is happening......
(Interruptions). Of course, Punjab is in a
bdd shape., 1 admit it. It needs imme-
diate attention. Some solution has to
be found to the Punjab problem. But
we cannot go on looking at the scene
and expect some support from the

opposittion,

When two Hon. Members of this
House went to Pakistan to meet Zia,
what prevented them from geing to
Amritsar and meeting Longowal 7 [
want to know whether it is a fact that
these two members: prior to their visit
to Pakistan, had several rounds of meet-
ings with the American Ambassador
here and whether the meoting with the
Pakistani President took placec in the
absence of the Indian Ambassador,
which is never dome. I would like a
specific answer from the Hon. Home
Minister to these gnestions. This is the
scenario. ‘Therefore, even ar this stage, *
the opposition parties can changs their
stand in this conflict this growing

. conflict which is taking place.

has taken
He should

"MR. SPEAKER : He
more than half am hour.

.conclude now.
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PROF K. K. TEWARY : What is
heppening today is frightening. The

entire  opposition...(Interrupirons) A.

solution cannot be wo ked out without
a fu!l and responsible participation of
the ruling party ard the opposition.
Where the country’s integrity is in
question, I think we soould have one
voice. Shrimati Gandhi has alrezdy done
enough to bring about & proper atmos-
phere for the solution of this problem.
Therefore, even at this late stage, I
expect the opposition, in view of the
seriousncss of the situation, to play a
constructive role, as a lJink and a
mediating factor between thce Govern-
ment and the Akalis and bring them to
the negotiating table for a lasting
solution to this explosive problem.

st quwr Wi (SrEATHT) o SrERE
qNET, GATT &Y AT AT A Y
REFT TFT T AT AINTT T, WA
staw waa fag, me san faz i
gaTT F gAY WG AN sentd I
FT 4g AT TATAT TEY &Y :

w77 gafau axdiT ¥ _
FAag ¥ faaF,
g9 Wig AmMaq i
IS ST FAT |

fasf mifasd &1 o AT § DT
qT FqF T GIAT & qX F FEAT
HIET :

FEdY gEY duTa 9T TRAA GIT A
uS ggAT qAAT 9 -5F  ZAT &Y |

FTor 133Y 91T €F grOW ¥ g7
& reg o< feemmm & w@r &1 1Y
FIeAg AT fr A Sed ST WA
qote ¥ A 12 aW ¥ AFT A1 X
¥ @ @7 o § 39 g v fag

T ) TEH 400 Frerize v qfear
Fa¥ g ) tad Ay # add ¢fear &
wug< 393 ofesga’’ ¥ ofeet ww
wifear ¥ a3 gfeRfcaw § foar §
X F T 9IFT GAAT ArgAT
E:

“Nine of thé State’s 12 districts
were covered by what was
no less than a military operation,
meticulously planned and skillfully

executed...As in every good military
offensive, the attacks on the
railway stations carried an eloment
of surprise and virtual simwl-
taneity.”’

q AT FEX § |

“This was no simple act of
destruction, inspired by passion.
The operation indicates detailed
preparation and dependable re-
sources. The total distance involved
was more than 200 miles.’s

Fi AT 37T FgX & A AEE  JoN
qFTT GAT @I § ¢

- “The pcople of Punjab are not
concerned any more with means
and methods. They want to be
allowed live in peace.”

18.36 hrs

[SHRI CHINTAMANI PANIGRAHI
in the Chair]

gvTqfa AEYT, ¥9 4°F 9 1978
¥ gaeay qiy €Y, FH IR GA Y
afre g9 gAS-ET ¥ WY A ged
&t A ¥ fra® A e darg. &
grerra ¥ gAY § ) gmoed ¥ gae
ara ot fs fegaTe F wE OY
frar st Afss o oY ag Wy qar
aff <wgar fr geg  F1 fvwr gt
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grEdt Wy & FIX I Fifgy W
qrqqT AT ALY | WITY® wAar qref
& gREsEIa  @eal,  ©fwrgqrdf &
- deg-gzeq Meax faard st agi
fawelt ¥ geavg w190 waTRgT—fEad
C T WY A Fewd § )@ 1 YL

g f5 ga . fasrd & wwF fa=y
agf fawa T, Mewz fqard 3z
gard ¥, IAFT W FYT g@ 91 fF
gt fagrarr sa¥ ¥ 98 @d
i) | gagar o fora 9—fag o9&
faure 39y o9 Y @ 4— ad a0
W FEFT 91 ) Y W IFF fEwms
AT IEFY Y ALY A% | A av
ag a@arT ¥ Frar § fx sogex ¥ fge
faee aqi§ o1 @Y 8 1 qar AE F¥4.
T ®grv g@Arg fear ST w@r g
fgz facz g & forg | o @FT &t
ag WY 43 & f Wi gueErs Wy
g 1 91 @ § 37 angwarfay
FAHE ¥ qX ®T F A3 rafaqy
& A E—uam #FN o, g
Y S, ST fgg S #HIT wEw
fagrdr aig¥dt —aF Fgy § dEn
9ig ‘fRaar t ad @1 afss
& frar s | w1T  anawanfaay
& foq araaie, gady geeT, va% agi

aT M AT WA w1 g waw feg

ST & arg wE wrer § 1 X orEer
SIZAT § ATQRT GTHIT FYT T @Y
& ? oy ggt 97 W=t g€ f5 g
fag 1d qea1T wga & @gT WG
dY <gr 9T, A UF NAATE HTROTT
T, Ag A qGA & A HTATAT AT
o wgt ff JTaAY gfem ? Iy vy
STy ¥ ferrr AT awlta Wik wg
JUR AT & a1 7w w7 F «y

X E 1 TEH saq AfRT ¥ Fig
Wt ar oy & Ffwa wray @o wrdo
o B T FTNN 2| wtws fag
wifear =t eY-Fiew fasad & 7w
Wl %% fzar fs @<t 97 w97 A
faar @ frag eifaw & wifgs qr)
fagzrar & o€ &1 W gra@E
far aar stz aqsfrs st g fag
ferar &t AYAY &1 g w1 faar
TAT | ST WG FT FIfa A7 | I
JEFT 9Fg Hil w1 & Afew I
gt 7 st ¥ wifga S are
fear | @vare @A g, & qeAr
wigdl g o enfaz fog fag ?

qF Fra § F9wr AT FaAT
|IgAT g, IT% ara gqw famd §)
qrgY asf ¥ faedle @ I¥ §
ATIET GIHIT AEA g, AGIIN §
wrr @, Afew gra fufreze & so)
SHT ¥ qE FETE ) BTN @ror
fanw go a7 §, @ifeeara & a¥ ggq
a5 0t § ot agdwT ¥ @ gy aw

gaar afqay &7 ¥ a1 ggaw
W &, ag amard ¥ war &, @R
TiF AT gurd fafazdy 1 § aic
T 23wt Y WY § | A% aid@t § alx
wEl Tt AT &, TO qar g g
YT OF 1T WTH g OF wiGT HT
AT, qARAT &Y< aFAOAQT
fasger @15 Jifge &y 7§21 wafo
¥gax & o wirq qona & @Y & T
e 7z ga aw &t ara ad §;

AT ATAY AT FIN AG w7 F | A
| T3 fgra §, Y a9 &z dfwg )

gurafa o, oF Q S § &l
AT GAN T&Ar ATEAT § | T g
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ag Fed § fF awie) q@ wqAr €%
qREd € ST VAT FYW@T AR
2139 aura ) A gETy W
qi@ fwesuaiar g4 gz &)
zgd 31 A T Ag &, ag F§ A
59 grSE # Fgr o1 91 § 1 ghegmon
i fecdl TRHT 9T gRAT F 9147
afc gfeamr § gsx el 1 I
o7 & | gfiamr fefegaz s 49
Fid g (M) & N7 andrg ANady &
faasr sa fATreAraeT & & ¥
SY & uF @rd &Y< qoar grear g fF
a7 e .gfegr fase fswm 7t
gv =< fgar & @fex @ady s
FAT AT FTIF &, I9H 77 IF @iEw
atz & fwa 7 frar S1g TEL-FEATT
g AT AEY 1T § 1 FAT 99 1A
gfozar fasg gde ST 1 I
ey § ot &7 fear & arad ?
agt ¥ fasa iz ey & wafaal
frada fag &, famar fags w8 &
# ag Y wgar sgar § 5 3 Fid Q-
FEF Jar & wEH g, T ArawY

fawfast ar @1 § | 19 Fared f
AT9T agi 93 &7 fwar gar & 7

# oy ST gEIM g@AT
QIEAT | RAT 9EHT §IW §—FAT
gwre i § 5 adwarfaal &
ge fweuai® & 7 q@T gaTT—aar
grasr sAFd g 5 ogara ¥ gw
TR & AIHIAXT  WTIE-TAART qT
gart frar ot w@r & fe g fara

ferg =Y wrrawz s @ wdR, % -

F1G91T gd faqy Ay § | AT EF

foew &1 NEFT 1T F|r e I
Afa g fs agi fgmgall 1 A1T WY,
HAFT FT AT TUHT Faswrar ang )

guFT g fedeaa @ar fis qorra & arge
ot faovmr 43 , § agt a1 AR AT
aifesd i 9 AT | FYGIA gATH
E—#1 HFIN T FT GRWA ST
AAFIX B g AW, AT gA®K
qra § 5 77 Ot F1 taof afrgT &
gralgenT A AT W § 7

QYT g -—FA1 AT F@wETA
g—a@aryd ¥ war g fn Taof ghaz
¥ a3y & faw aid adrgEy ?
37 qIat & Ay a9 w1d &, @A
JIFAY &, JTA F A W & 1w
T arFé qdY g€ § A< sz adr g€ &
FY el aF AU ¥ F® A A
fear ?

qigaT FIA—FGID H BIT &
fr qifrea & wa%T  gFaTd aror
v agi 21 § X T gt AAH-
gifgdl &1 ergiswmsT ¥ W@ & F4T
xad AR A ATIHT F1 FArAHIA G ?

. %41 ag wafaaq § fv wfeam &t

g AT THATA A% foeelt & FeaA
F1& & UHF FIC T HATHFT ARFL
3AT 8, T8 98 U § s Ao Ao
firo #1, THe dfisio &1 qare AT
g

©31 g —qrazr qiga F g fa
T AT AT ) A¥ FHAT Awq oFH-
FIEfIT T gt F Y ¥ ¥ ) Afww
qigzr giga ¥ M gEzgEd ITW
_aEarT A A Faard w1 gE@qra
femerd ¥, ¥ fgmew ¥ o5 gagd

A HN FATH IR A ?
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gl  gaE— fegy  Aqad
(s1ved) & st 1T A FEAFTL X
eqof gfigr § gt go § st d sha-
s E? -

gg aifed § & go gars ¥Wr
AT § — _

qget  gRTE—gATTy 1 g
frdt s ¥ feegears a7 AWgX

gfera gt o | afvw T qiwT T4
2 HY gar g amT amAFT A o0

qZATE I A 48 g F agh A

gfere gerw T FdY &, EFRS FI9
fag 24 w2 & awiw 3T AF §,
Afww gora & gfaw & sy Taw
afefirdee & foF wear &7 & agat &€
24 792 g+, IAF swaw) fag
wTdY &, Y AF §F GeATd SAY
faer 3 @1aY & | F4T T TAT F
gETTA & fAg-—fay Teq1 it T GATT
fear & s & fofte ST

wigat § —gwid & @fqac sfeast

%1 NT-ZIH FUT T @rg arT 9%
oY FgF ¥ AT-QUE-HIEL F w919 &,
faveT @ga; Iad gwiwa w1 ey
w&T T IR AT ¥ TP WHA ?

qEU FAIF—FAT N qGT T
fu-fafed widw & 357 =1 R
gfeaaraa 3, ofea ®1 9% AT
¥ aiz fear arg, 398 T Ledfe-
- fafad a€Y @ F1fgd | ITF AT
g9 fcars ¥ qare o fRar g
st ey g & WA |

. f@u gEEa—gwrE W Eew
gRfvde W FE Ay ga ¥ &
& &t w{rET A9 9T W 7E <@r &,

fae it w7 & w9 R & gifddg
FYHqY ZraY § &§

Aad gATT—GaTT & 3 Forert
— e & ate 9T ATY, AFIWT,

qfearr—ea & XTI wqRT Zena

sua gt T § f& Iy @aan
Frdt & grat & fifyg, sawr fag
AL T AEY & )

SHRI RAJESH PILOT (Bharatpur) :
Mr. Chairman, Sir, the subject which is
under discussion today is a very serious
subject and the speakers before me have
dealt with it at length. I think, it is the
third time or socond-time ths subject
is being discussed in the House.

Sir, the situation is tense and
everyone is aware of it. You go to any
part of the country amd talk to a
normal citizen. He is also worried about
it. He is equally concerned and he is
also looking towards the Government
as to what action the Government is
going to take on the subject. It is a
matter of concern for the whole nation,
I will deal with mainly what are the
causes for the situation and I would
like to suggest (o the Government some
remedies which I feel as a Member of
Parliament.

The main cause of the situation is
that political character in this country
is deteriorating day by day. It is very
unfortunate. This is one of the facters
which has brought the country to such
a stage. Earlier, the political character
was such that the politicians used to
take the nation above politics. It is
coming down day by day. Not that I
want to blame the Opposition.

I have heard the speeches and also
I have read the news in the newspapers.
When the Akalis were starting their
agitation to .burn Article 25, it conti-
nued for about 10 days. It came in
the press. But most of the Opposition
parties did not condemn it,
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SHRI RAMAVTAR SHASTRI
(Patna) : No, no. You have not read
the newspapers properly. We have con-
demened it.

SHRI RAJESH PILOT : Some Par-
ties condemned it but therc are some
parties which did not condemn it.

SHRI SATISH AGARWAL : May be,
some party you have in mind. But so
far as my party is concerned, the BJP,
we have condemned ir.

SHRI RAJESH PILOT : That is the
only problem with the Opposition.
When we talk about the Oppasition,
they donot talk on bechalf of the
Opposition. They say, ‘‘My party, this
party and that pariy.” 1 am talking
about the Opposition.

SHRI RAMAVTAR SHASTRI: In
the Opposition, there are so many
parties.

SHRI RAJESH PILOT : Let me
give another cxample of the Opposition.
During the NAM, the Akali Dal dccid-
ed to distribute leaflets containing the
demands of Pupjab. The President of
the Party did not say anything ; he did
not condemn it. When the Government
charged Mr. Longowal, then he said in
one of the public mectings that it was
politically motivated. - What does it
mean ? When he was doing that during
the NAM, when the foreign dignitaries
had come to this country, he did not
condemn it. It was a denigration of our
nation. The Opposition should not do
such things. Wc¢ have to come out of
these things. Otherwise, there will be
no solution in sight.

1 think the Akalis are a part and
parcel of the whole agitation. The SGPC
is under the control of the Akalis. It is

“their nominees who are managing the
gurdwaras all over the country. If they
take a decision that they will not allow
any anti-social elements or criminals.to
stay in the gurdwaras, don’t you think
that therc wiil be a s olaution ? . But
nobody is coming out with it. No one is

forciaz the Akalis and telling them,
""You take that decision.” The .Akalis

_bhave never taken a decision that they

will not allow any aati-sociil clements
and cciminals to stay in tho gurdwaras.
Mrc. Bhindraawale has been described
as an anti-social element by any citizen
of the country. Why is he being permit-
ted to stay in th: Goldon Temple 7 You
are cond:maing the Government for
that. But what is the uciion taken by
the Opposition ian this regard 7 OF
course, the Government cannot be
absolved of their respomsibility. It is ths
responsibility of th: Govsernmont to take
action. But what is the action taken by
the Opporsitioa toward, that end ?

SHRI SATISH AGARWAL: You
mike an appeal to Dr. Subramaniam

_ Swamy.

SHRI RAJESH PILOT : I read in

“one of the debates that when late Nehru

came after the NAM and he entered the
Parliament, the appreciation of his role
in the NAM was iniliated by the
Opposition m2mbers. Late Mr. H.V.
Kamath and other members appreciat-
ed such acts. But today’s attitude is

. completely different. Today, if something

is done by the ruling party, the Opposi-
tioa finds fault with thht. If a man is
sent in space, instead of appreciating
that, they will say that the prices of

-dal and salt shave gone up. This is the

type of attitude taken. This is onec of
the factors which is affecting every situa-
tion arising today. '

The situation in Punjab is a natiomal
issue. We all have to come out with it
80 that we can solve the problem. The
Government administratively has to
take some action. The Government
capnot every time say that firm.action

- is being taken and, every day, you read

in the pewspapers that 5 or 10 killings
have taken place.

That is not a responsible statement
for the Government to make. They have
got to eluborately and in detail tell the

‘House what action they are going-to



529 Discussion on

CHAITRA 29,1906 (SAKA) =~

statement made 330

by Ho:::e Minister re burning of Railway Stations in Punjab, ete. \CA)

take. The Government have got ro tell
the House that this is the action we are
going to tuke.

Franly spaaking, the House is not
bothered about what zction they take.e
We are intercsted that no -killing of
anybody should take place and con-
sequently there shou!d be no news about
such killings in the newspaper reports,
We are intercsted in the safely of the
people. We are interested in the welfare
of the people What action is taken to
bring about peace and amity and
understanding, is thc problem of the
Government. Wc are not bothered
about what action thu Government has
taken to bring about normalcy. There
should not be any killing in the State.
This is what we, as Members of . Parlia-
ment, feel.

Another point which has been raised
is about the foreign hand. One of the
Members sitting before me has mention-
ed overy time that there is a foreign
hand. There is a foreign hand involve-
ment in it. One may not accept it
openly. But if you read newspapers,
you will find that there ure indications
as Prof. K.K. Tewary pointed out, that
these activities are taking place. In
‘Patriot” it is there. It is clearly men=
tioned in some of the other newspapers
and magazincs also. When we raised
this question nearly two months ago
that AISSF people were killed in Jammu
and Kashmir, therc was a Call Atten-
tion here and there was such a hulla
from this side also—both the friends
are missing today—and they claimed
that there was no such activity there.
And today they are asking “Have you
banned AISSF in Jammu & Kashmir or
not 7’ He is asking a question of the
Government ; Two months back when
we raised a Call Attention, we stressed
here that these people are being trained
thero. There was a Call Attention - from:
this side. But now there is nothing like
this. It is the same House and it is the .
same Members 7 '

With-this kind of attitude, can there
ever-be a solution the problem ? You
have to sce tho foreign hand, But the

problem is that you see only the Con-
gress-I everywhere.

Governmont has to urgently gear up
the administration and take steps to
this effect on a war footing. Punjab is
not that big State as UP and Bihar.
You have to mobilise the forces. You
have to take steps on a war footing.
Open your control room and Yyour
operition room in each Block and
district headquarter Get a report from
them. T.ke firmi uction and demoralise
the anti-sociil elements psychologically.
The action should be taken on a war
footing. There is no time to lose.

I have heard Shri Nihal Singh three
or four times talking about screening of
peaple. He has said that screening of
staff was not dome. It is not a very
big task. You have to screen the
officers and staff. Some staff is not
doimg the work properly. It is mnot
taking yp the cause properly. Screening
should be done. You have to find out
and screen the staff. You cannot depend
entirely on anybody and later blame the
Intelligence Department. Anybody can
fail. There are hundreds of resources
available for the Government to find.
out and got the work done. You cannet
leave it to one Department or one Bloc.
You have to have alternative arrange=
ment for that.

Peace Committees in each Block:
headquarters and in each village should
bo set up. It has to be monitored.
Whatever help Government can give to
the social organisations should be given.

We had been discussing the Pumjab
problem from the political point of view.
sittlng in the House. But today I seck
an assarance from the Members of the
opposition. Today, al Opposition
Members who are sitting here must give
an assurance to the House and to the
nation that if Akalis:do not dissociate .
themselves from anti-social elements,
they will no more support the Akalis.

But I see nothing of the kind. You .
come and fight for the Punjab cagss
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here in the House. And tomorrow you
go and sit in the Conclave. Ia that
conclave, again you decide your
policies. This is the sorry state of affair.

You must give a firm assurance to
the House and to the nation that in case

Akalis go on increasing their activities

with anti-social elements, you will not
associate with them for political reasons.
This must be taken seriously by all of
you. Some of the Senior Members of
the Opposition must give this assurance
to the House, Otherwise, we discuss
every time and come back with no

result, This is of no avail and it will .

not bring any result.

1 would like to bring to the notice
of the Hon. Minister of Home Affairs
the fact that the country is now very
much worried on account of the Punjab
problem. You go to any State whether
it is North-Bast or South, The minds of
people everywhere are very much agitared
over Punjab problem. The Punjab situa-
tion is very bad. We have to act on a
war footing and improve the conditions
first. The people must feel a sense of
safety there. At present, people are
afraid to move towards the direction of
Punjab. They have developed a psy-
chological terror. You have to take
jmmediate to measures to remove that
terror from the minds of the people
and create confidence.

19,00 hrs

st gdw e wwETe (Revia) ;
gurafe off, ggra & sgmifeay ay
afafafaat fei-far agdt ar @ §
ANT wa-Sig gH WFERT F IEEY
auf sy § 3% ¥ AN afa-
fafeat < oY ag ondt & 1 Fl-Tef
A F@ qnar § Fogw
|quEqr # dyvawr ¥ fgera T w3,
aff @ ¥ afafafuat sz sy e

gy ST eude g sy | e,
wEt I% w17 @ &1 g7 T, w=gAfaen
® WA §, &9 wio q (arf) T A
qare ¥ fag@ar & @7 gawar fea,
o d gewT AT I gl gumlar
fear afx averT aarf, aFfad) &
g g1 q&q9 fag frer & oAy &
gaaar fsar T G # 916, i<
frqar & arazwrfal & arg g@ ardf

X gmarar fear | FfeT s g v

g srdafasy gat Far R E 1 &
el g faaddr §@ # ae gad

1€ arf agt T8 & TN NT AR

ITH |y WY a9 gwsYar feare-
(swawm) -9 guifz e qrdf &
arq gwayar  fware (egwan )
Agd AT ArgFY T AT @I A
(vama@) -afsa @R fox Jar &
gig guwrar fear, awfadt & aq
aaeYar fFar) sar ag wwe § ar
&Y  Giew & & qrg awaAYar fear
T ORI H &8 ) gyWT @ qTE X
qat aifeqt & ara gAEy feg &
(smag @) A9 A oW qrEr
ffeaz g v | whre a7qa-
fasa = agrar 37 H gw 9rdf ¥ -
gyrara frav g, faadt ag ardf @y
@ B I WS ey el A
g WIT@d SAgr 9rEf ¥ ot Fe
Wt #afasw 7 gwra 1, fraar
¥z widd s o ¥ WA qar
frar § 1\ #fmd, ag aaw 3§ =@ aar
& Sa ¥ st & @ Fadr go ol
§ ar ag wrsew qex w4 TE &Y @
P W dw fag o & wEmw ¥
e ¥ e 1z % e, Y Revehy
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¥ Wl #, S g, sty A g8
Wit & frereT wide w1 fraray
T A frg | g A s AF G

guE E Agar g o, fgr

Grez & age & s €, Afew a1
forreft woTET fop a1 IT—

wafey wTw §w fafeeT o
faar 13T

THE MINISTER OF PARLIA-
MENTARY AFFAIRS SPORTS AND
WORKS AND HOUSING (SHRI BUTA
SINGH) : 1 take objection to what
the Hon. Moember says. He is men-

tioning the Hon. Psesident by name
(Interruptions)

oft vt T woTd ¢ g fear g,
fiw fafaezr Fa ¥ feare &, afx
o wg @ N gww few g W
A% qiL ¥ faar gaw g, ag o @am
afy w1y 9o fag ot & faordf @,
ae et faendff & #1E aequ 71T ],
et W fir 3 qoaz AT, @Y
ag g HrAwT | Tafa ¥ e a1T vy
RE

(vaawm)

o} g AT W : AT, a8
stewrs wgi ¥ wE g€, dGqifE  wedigw
g Q7 ffeez sag 7q, 9w
a¥%g & ag SEW gE g€ | qa@ry
fag age arz & e fafaeec aq,
¥aife dew & §1€ d@a st @

WAL qT, Ky JTAFW  qTAT T

Rrard & faws Fo dto qry Y &y
fxay a1 g (srwarm)

SHRI BUTA SINGH : This is all

irrelevant, This has nothing to do with
Punjab.
MR. CHAIRMAN : Do not bring

. in the name of Pruidqu.

(Interruptions)

MR CHAIRMAN : I think, you do
not want to discuss the Punjab issue.

st g guTX FAAIT  qg T AT

. §ya gl feewa ) @y, T =AAA

& agi** am ag & @ §, v am
gw fafqeeT 9, 9 g9q &Y 9iq &<
@ § | F gafae wrf smatfeardizd
wez AT w2 | * HTHATET FET ¥ A®

- gaT--5€ ¥ Q g1¥ 9FT (eawea)

&t /AT T ATIEY @ AT 7T
ST, oA SATEY, FAFT FIFaAA Y
faqr qr a1 A'ATF ww w@r g,

- Mfwet - Te W | (srwg)

off gw TR WErT ;A

T <@ &, g8 e

o Wt T A - AT ww
W ¢ A% I A F9g ¥ A
agi Mfaaisa @ )

SHRI A. R. MALLU (Nagar-

kurnool) ' It is quite unbecoming. of a
Member of Parliament to make any
allegation against President,

MR. CHAIRMAN : Pleased conclude
now...That will not go on record.

it g paTT TMErT (g AN
w & N, § fasga dz o, W
ﬁﬁ’ﬁwﬁmwﬁazaaﬁm
g

** Not recorded.

T wgAT ntfm ag 9w fra
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[ 2w AT

FIwF g aar 7 oeax Wt fram
¥ q31 91 fir wify saaear sraw @A
HIFTL &1 9T Fdsq g | SdT A
gw WAy ¥ fw awwe w1 qqwd g
fr gT aiadr fowaslY, sE-wE 9
g &)

I T2 ¥ T frely T H

&7 X 3, 3d1 4, 4 T D
oiF, XA 9% WF, ATER
gt 9F ar Ig=1 g@1 fean

STar 91 | o Tge Mo, TTo Mo HV
gat faar orar a1 | fiest @ A
gy arr Fw H wrfe Sfo AT gaT
fear g1 Fdifs Fga =0T A1 TG

& guFTT ¥ A7 A0ZAT § fAw

gNmiEl F A H, 4911, Hlo Ao
#YT ago Mo F & A § ¥ 1 a2y
g, s ¥ frad =% gorr & v, feaay
FY garqr war, fraay #1 feae Frar
war AT fFadl &1 97 FIIFT AT
gifsrz fpar @ar ? s oF At o
FEY garaT ArEd, svawy feewa gy
g fodr 1 god &Y Qur wTar g
Y FI1§ Few FA Ty wArE ), AT
g iy 2@ @ € fF gaa) wgy arfas
fedy fe Feq F@-<q 95 AT |
Y AU ATT Few FEAT 4 FT 7|
aiT arfaet stgar <@ € fe R FART
&0, A1e foaw ey 9@ S7 T
gar wwar & v € geFrc gy F
agr g

A9Y ggix ETw fag &y
roferd saiea fisgr ar s agi 1

®T QU8 ¥ AL °v, faquu arvw
G TG W | AT ATqHY AIFIX §,
q1q gl ®F FY W & ) aywar FAT
waar g ? wrq W gz @ & Ar g ¢
AT 9gx ¥ ST faqumT gua @
7€ §, Tafee wiT gEw W Aaled
FU \

% ot gg wwar § % 1@ eI
1 51§ Afas afusc Al § Fr 7g
uw fagz @ wrad ¥ @) § gaw
TEAIS Y AT FIAT g TS WY
feqnum fasely & @ ey § 1 agi
st o 1w grar &, @w feeelht & q@R
g7 Bt § AT Tg qXEH1T IR FgA
FEY FAT WTEAY, TW A9E & AGH U

TG AT IE RE | AT G156 71

g f ag ez faw fRr e, st
fe g1 AF i awar g1 aNforwT
¥ g sforer g% qwr &Y @ wa Y
z7e¥a =T g, Mraehta aral & €Y &
IR AT ¥ T anfrgT a7 =g
T AT AEY wreqr fe g AR gaw
agY g wifq 7 &Y 1 sy wify =y §,
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SHRI SONTOSH MOHAN DEV
(Silchar) : Mr, Chairman, Sir, the
problem of Assam and Punjab has been
created in the country by ccrtain forces.
Without going into the details and
without repeating the points I would
like to ask the Hom> Minister to clear
o.e thing in this House whether it is a
fact that parsons who have been arrested
in different places in the country—
whether Jimmu, Delhi, Amritsar or

éChnndigarh have given categorical state-
ment before the police that all of them
have becn 'rained in the Golden Temple
and they have been supplied arms or
given money to buy arms by Bhindran-
walla, whether this is a fact that these
people have been trained inside the
Golden Temple. This point may kindly
be elaborated because the Opposition is
always telling that in the Golden
Temple there is no arms trading and
they are also saying that the AISSF
has po link with the Akalis, whether
these persons who have been arrested—
whether smugglars on extremists have
in their statoment before the police
‘admitted that either the Akalis or the
extremists have got all
Bhindranwalla and other parties.

Sir, Mr. Somnath Chatterjee said
that it is the baokruptcy of government
regarding policy and politics. I feel it is
the bankruptcy of the Opposition for
not understonding this problem which is
a national problem and the lack of
cooperation which is making the. problem
more serious than solving it. Sir, in
this House we have debated this problem

help from

mapy a time and I sce somo similarity
between Panjab problem =2nd Assam
ptoblem because in Punjab there is an
allegation against the police A similar
situation at one time took place in
Assam also and when we spoke to the
police personnel at that time they used
to say that my family members live in
the village and if I take action here
there will be reactioa there.

Last time when I participated in the
debate I requested the Home Minister
that this is an aspersion on the police
and th: officials. We have to take certain
steps so as to gear it up and gradually
involve police other than Pu-jab police
to take control of the law and order
situation which has been created in
Puojab. Recently 39 railway staticns
were attacked. That proves thc inaction
of the police and the inaction of
intellingence and their failure. Govern-
ment must take positive steps so thit
people in the couatry—especially people
in Punjab—fecel that Government has
taken positive steps to sce that the
police there—whether Punjib police or
CRPF or BSF—is active.

Sir. Mr. Nihalsinghwala made a
simple suggestion and I would also like
to repeat and add to it. The other day
I was travelling in a train. Fortunately
or uafortunately out of the companions
I got three were Sikh gentlemen. They
also made the samc sort of suggestion.
They said that Mr. Dev if you want to
solve this problem then your present
attitude of solving the problem is not
correct. They said, why don’t you .
encircle all the gurudwaras of Punjab
and not allow anybody 1o go inside
with arms apd ammunitions and also do
not allow anybody to come outside with
arms and ammunition. Oae of them was
a Brigadier. He said, if you ask mo 1

- would say air-drop every bit of things

that they want for six months inside
the gurudwara so (hat 'they may not say
thoy were deprived of any amenities
and time will come when cither they
will surrender the arms or shoot each
other. This is what has been said by
Army people who hold responsible rank
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of a Brigadier and were travelling with-

me.

It may sound funny, but the situa-
tion has gone ont-of proportions and it
has reach to such a stage that certain
drastic action has to be taken without
wounding the sentiments of the pcople
of Punjab, wilhout affecting their
relizious sentiments. At the same time,
we on the Government side must prove
thzt we are trying our best to find an
rmicable solution to the present
problem. There was an article published
very rccently in ‘The Telegraph’. Some
journalists went there and they could
gather some information ubout one
businessman who had gons to Mr.
Bhindranwale for some help. The
businessman rcquested Mr. Bhindranwale
1o held him in grabbing a plot of land.
In the negotiation, Mr. Bhindranwale
demanded some amount of money and
the busincssman had accepted to give
him some amount of money. But after
sometime Mr. Bhindranowale came to
know that the businessman was a very
big man and therefore he increased the
amaunt of money from his original
demand. So, this proves that his ioten-
tion is not to work for tho cause of
Akalis. He is only trying to create a
situation with the help of some foreign
hand. But here the Opposition are
asking the Government to find out the
foreign hand. Sir, it is not onmly the
foreign hand that is working behind
but it is also foreign brain that is
working here. This forecign brain is
coming through the neighbouring coun-
tries of Punjab from far away countries.
We should therefore understand the
present situation and take . immediate
steps. The time is very short to combat
the situation. Dr. Swamy in a very
subtle way has said that a parallel
Government is going to be formed there
within one month. ¥ do not know how
he could the time-limit of one month.
Is it becanse he has some contact with
Mr. Bhindranwale 7 Who gave him this
‘information regarding the time-limit ?
He was very specific of this time-limit
of one month. I do not know whether

this information is correct, But it is
said that there is already a parallel
Government running there and they are
taking recourse to terrorists activities.
To counter-act the terrorists activities,
the time has come that the Government
must act in a manner that people all
over the couatry feel that they are
really meaning business. Sufficiont time
and chances have given to the Akalis
to prove that they are loyal to the
nation and their sympathies are genuine
to the cause of Pupjabis. But it has
been proved beyond doubt that they
are neither sympathisers to the cause of
Punjabis nor they are ardent workers to
promote national cause. Their only’
purpose is to create instability at the
instigation of the foreign hand. Hence
I would request the Government to
come forward to spell out their pro-
posed action. The Hon. Home Miaister
should tell the House what positive
steps they are taking to couater the
situation which is creating problem all
over the country and also creating a
feeling of disintegration within the
country.

SHRI UTTAM RATHOD (Hingoli):
Mr. Chairman, Sir, while participating
in this debate, I am reminded of the
oath that I took im this House, to
uphold our Constitution. The Constita-
tion in its Preamble says like this :

“WE, THE PEOPLE OF INDIA,
having solemnly resolved to con-
stitute India into a SOVEREIGN
SOCIALIST SECULAR DEMO-
CRATIC REPUBLIC aud to secure
to all its citizens ;

JUSTICE, social, economic aomd
political ;

LIBERTY of thought, expression,
belief faith and workship;

. BQUALITY of status and of
opportunity ; and to promote amoeag
them all

FRATERNITY  assuring i:the
dignity of the individual the wunity
and integrity of the Nation.” .

I em sorry we . did  not .confine
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ourselves strictly to the spirit with
which we have taken the oath to uphold
the Constitution. Sir, instead of doing
heart-searching, we concentrated more
on mad-slinging business on each other.
Unfortunately Dr. Swamy set the tone
‘in this direction. Sir, wo are all aware
of the blatant atrocities and acts of
violence being committed by the ex-
tremist eclements in Punjab. They have
upset the whele couatry. These people
have access to sophisticated arms and
they have been trained to operate them.
They have been provided with transport
facilities to rcach the destination and
after committing crime, they are picked
up from there and taken to safer places
where they are given shelter. Is it not
the duty of all of us do something when
such a situation has ariscn ? Punjab is
a very dclicate problem ; it is a strategic
State. The people feel insecure. Under
these circurhstances, it is very diffigult
for any Government, even for this
Government also, to handle the situation
without cooperation from all quarters.
We find that the Government has been
slow, but there are certain compulsions.
That does not mean that the Govcrn-
ment has utterly failed. We have tried
to negotiate with people, but uafortuna-
tely much headway has not been
reached.

On this occasion, I would, like to
say that we all should help the Govern-
ment find out the culprits, to get them
arrested. Before independence, it was
easier for the British people to get
informants, and get all the plans and
conspiracies much earlier than they
_were committed. Has it become more
difficult during these days to get all this
information earlier 7 What is wrong ?
The police force was much efficient in
those deys, and today why have they
failed ? There is something wrong, and
wo should all cooperate in finding out
that wrong. I do not agree with Shri
SBomnath Chatterjee that their daty is

only to criticise ‘he Government and to

cooperate as and when they wish. That
sbould not be their motto. All of us
know, which are the forcign powers
trying to help those people. We koow
it,» Shri Chatterjes also knows .is

certainly, and all of us know it, in that
case why not stand together and united
and help the Governmeat of the day to
weed out the malady ?

In this context, I have certain
suggestions to make. On the 14th
February some sort of an agreement
was reached. That agreement should be
made known to the people, and if it is
possible, those things, which were agreed
to should " be implemented unilateraly,
We should not wait for them, and the
suspicion that has been creatsd among
some of the Sikhs that this. Government
is ndt prepared to do anything should
be removed by doing this,

Secondly, it is not only in Punjab
that you will have to look to the
intelligence, the police force and its con-
trol, but in the adjoining areas of J&K,
Himachal Pradesh, Delhi, Rajasthan and
other areas, this will require to be
taken carc of properly. Don’t think
that it is difficult for these people to
sneak awdy in these areis and take
shelter. 1 would suggest that this should
be done quickly, so that these people do
oot go out of their areas and get shelter
elsewhere. ‘

I remomber when ther: ware riots
in Muradabad, most of the members of
this House visited Muradabad and then
they came here and participated in the
debate. I expected the opposition
members to do that also in this. case.
In this particular case, what has gone
wrong with the opposition 7 Have they
forgotten their responsibility 7 Yon
could have gone thers. Our people
went there, they lead peace marches ;
Shri Bhatia did it. - Don’t think that it
is the Government alone that cam do
everything. Government alone cannot
do. anything unless we are all involved
in this......(Iarerruptions)

Let the people of - Punjab feel that
all the political parties, people belopg-
ing to- different States, Assam, Mahs-
rashtra- or Kerala or other States aro
for finding a permanent solutign for
Punjab. If this atmosphcre is created,
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I am sure, most of the things would be
come easier.

On this occasion, 1 am reminded of

a couplet which Allama Igbal said :
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DR.V. KULANDAIVELU (Chidam-
baram) : On bechalf of my party. the
DMK 1 would like to participate,
there it is my bouden duty to participate
in the discussion which is going on for
more then 4% hours now.

We are dealing with a very serious
human and national problem. There
noed not be any disagreement amongest
us. As we are dealing with a national
problem, the ruling party and tho
Opposition must have a consensus. As
a rationalist purty, DMK has always
stood for the right causes, Whenever
anything goes wrong, we always fight
for correcting it. But whenever any
crisis is faced by the nation or there is
threat to its security or to the lives and
properly of its people, we have been
extending our support whole heartedly
to the Government in power.

Heart-wrenching incidents are tak-
ing place in Punjab. Nobody can tole-
rate merciless killings of human beings
and losses to national property. So, I
was expecting some consensus between
the ruling and the Oppositions sides.
But I was dismayed to see the ruling

side making charges against the Opposi:
tion, und the Opposition ulso making
&cuunler-charges against the ruling pary.
But we must be united when the cause
of the people is involved. Merciless
killing cannot be tolerate. We do not
want divisive forces to be encouraged.

We in the DMK, our initial' stages
were clamouring for a separate Dravi-
dian country. But our intention was to
claim more rights and benefits for the
people in the South. When the Chinese
aggression occurred in 1962, our great
leader, and party chief, lerarignar Anna
announced in Parliament our wholehear-
ted support to the Government, and
withdrew the scparatist movement. At
the samc time, he proclaimed that the
inteation behind our claim had not be-
come irrelevant, that is seeking the help
of the Central Government for the
uniform cxtension of services to all the
seats. The problem is not a small one.
Now it is time that the opposition as
well as the ruling party, without mud
slinging on either side, must come
together and from a tripartite committes
that is the government side, the ruling
party side, the opposition side as well
as Akalis must be iavited. We must
discuss this situation together; and at
the same time, the Akalis should not be
condemned. The extremists actually
are taking the upper hand. They mus}
creat a peaceful atmosphere not only in
Punjab but in other places also; and this
should prevail throughout the country.

'

In Delbi, every day, people are
anticipating whether Parliament will be
bombed or any leader will be killed.
But this strategy should not continue.
So, we must come to a Common agree-
ment, both the ruling party as well as
the opposition parties. We must consti-
tute a tripartite committee through a
series of negotiations so that it must
ensure a peaceful atmosphere in Punjab
and the security of our people and the
safety of the property of the nation.
With these words, I extend my coopera-
tion to the government.
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Sabra
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RE SITTING OF LOK SABHA
ON SATURDAY, APRIL 21,
L 1984

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, SPORTS, AND
WORKS AND HOUSING (SHRI
BUTA SINGH) : [ have a 1equest to
wake to the House with your permission
Since we are having a holiday on Friday
and the next day is Saterday—I have
discussed it with the Hon. leaders of
the oppasition parties also—we should
devote the Saturduy for 2 general dis-
cussion on the Finance Bill; and on
Saturday, the House will sit to discuss
the Finance Bill. They have kindly
agreed to my suggestion.

SHRI SATISH AGARWAL (Jaipur):
As I had told you, we have already

fixed programme for Friday,
Saturday, aud Sunday I will not
be available herc on Saturday.

He has agreed to permit some of us to
speak on Mondzy, because everytody
was under the impression that we shall
have 3 holidays. 20th has not  been
declared a holiday sunddenly.

SOME HON.
of us.

MEMBERS : All

SHRI BUTA SINGH : Agrced.

SHRI SATISH AGARWAL : So,
20th, 21st and 22nd, they are already
listed holidays. That is why everydody
has fixed up his programme for 3 days.
But, now, Mr. Buta Singh specifically
approached us and said that the Finanee
Minister has to go out on Tuesday
abroad to some IMF meeting. Then,
natwurally, as usual, we said, all right.
(Interruptions).

MR. SPEAKER : I had also some
programme. I do not want to do it
with them.

SHRI SATISH AGARWAL : All
1he more good. We will appreciate it

. made by Home Hinister re burning of
Rallway Stations in Punjab, etc. (CA)

further. So, the discussion will be
concluded on Tuesday.

SHRI BUTA SINGH : That is right.

SHRI SATISH AGARWAL : So,
he has agreed to that final conclusion
of the whole Finance Bill will be over
on Tuesday. So, some people will be
adjusted on Monday and some people on
Satarday.

SHRI BUTA SINGH : I can arrange
for a dinner also.

SHRI SATISH AGARWAL : No
allurement (Interrup'ions). Then our
good gesturc has no points.

SHRI SOMNATH CHATTERIJEE :
(Jadavpur) : At 11 he must arrange for
a quorum to start with (Inrerruptions).

MR. SPEAKER : That should be
ensured. .

SHRI SATISH AGARWAL : The
maximun cooperation that we expect
from you is that you exhuast the Con-
gress I list oo Saturday as much as
possible.

SHRI
right.
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BUTA SINGH : That is

1934 brs.

DISCUSSION ON THE STATE-
MENT MADE BY THE MINIS-
TER OF HOME AFFAIRS ON
17TH APRIL, 1984 RE BURN-
ING OF RAILWAY STATIONS
IN PUNJAB AND SHOO[IING
OF SOME PERSONS AT
AMRITSAR—CONTD,

THE MINISTER OF HOME
AFFAIRS (SHRI P. C. SETHI : I

must cxpress my gratitude to you for



